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LOK SABHA DEBATES

LOK SABHA

Thursday, December 5, 1991/ Agrahayana
14, 1913 (Saka)

The Lok Sabha met at
Elesen of the Clock

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
[Translation]
Consumption of Coal
*202. SHR!I KRISHAN DUTT

SULTANPURI : Will the Minister of Coal be
pleased to state:

(a) the consumption of coal in the coun-
try, State-wise;

(b) the States which have loaded all the
coal wagons allotted to them within the stipu-
lated time;

(c) whether any it eyularities have been
detected in lifting the coal during the last six
months;

(d) i so, the details thereot and the
action taken by the Government against the
persons found guilty; and

(e) the quantity of coal supplied to the
brick kilns, State-wise during the last on
year?

[English]

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) to (e). A statement is
laid on the Table of the House.

STATEMENT

(a) The total supply of coal forthe céuntry during 1990-91 was 210.07 million tonnes. The
quantity of coal (including Hard Coke and Soft Coke) supplied to consumers in various states
from Coal India and Singareni Collieries Co. Ltd. during 1990-91 is as under:

(In ‘000 tonnes)

State Total Despatch
CiL sccL TOTAL
_ Bihar 17448 —_— 17448
Uttar Pradesh 27722 - 27722
Orissa 8593 - 8593
Madhya Pradesh 31588 — 31588
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(In ‘000 tonnes)

State Total Despatch

[~} ScelL TOTAL
Wast Bengal 15887 - 15887
Maharashtra 20838 | 754 21592
Gujarat 14602 - 14602
Rajasthan 3853 — 3853
Delhi 4353 — 4953
Punjab 6095 - 6095
Haryana 2976 — 2076
Tamil Nadu 7983 420 . 8403
Andhra Pradesh 3547 14485 18032
Kamataka 2049 1839 3888
Kerala 174 42 216
Himachal Pradesh 22¢ - 220
Assam 1009 - 1009
Jammu & Kashmir 302 | , - 302
Others 149 S - 149
TOTAL A 169988 17540 187528"

* This does not include coal supplied by CiL and SCCL to Railways, Defence Forces etc.
which has not been split state-wise.

(b) Rallways earmark State-wise (3) Haryana
monthly ceiling limits for movement of Coal,
Soft Coke, and Hard Coke, Calendar Year- (4  Punjab
wise to consumers under State Controlled .
Priority. The States which have partly or fully (5)  Delhi
utilisad their wagons ceiling limits 1991 (upto
July) are as under: (6)  Utter Pradesh

(1) - Bihar (7)  West Bengal

@  Orissa (8 AndhraPradesh
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“(9) Jammu & Kashmir

{10)  Himachal Pradesh

(11) - Rajasthan

(12) Kamataka

(13)  Kerala

(14)  Tamil Nadu

(15) Goa

(16)  Chandigarh(UT)

(17)  Pondicherry

(1 3) Guijarat

(19) Madhya Pradesh

(20)  Maharashtra

(c) and (d). Generally complaints are
received concerning non supply or delay in
supply of coal, quality and/or quantity of coal
supplied, genuineness of the consumers to
whom coal has been allotted, etc. Such
complaints are looked into by the concemed
coal companies. Incase any malafides, neg-
ligence etc. are detected on the part of any
employee, appropriate action istaken against
him.

(e) The quantity of coal supplied to brick
kiln units during the year 1990-91 from coal
India and Singareni Collieries Co. Ltd. is as
under:- .

(Figs. in '000 tonnes)

State 1990-91
Bihar 1146
West Bengal 1
Utter Pradesh 682
Orissa 2

AGRAHAYANA 14, 1913 (SAKA)

Madhya Pradesh 49
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State 1990-91
Maharashtra 152
Guijarat 30
Rajasthan 331
Delhi 102
Punjab 101
Haryana 32
Tamil Nadu 37.668
Andhra Pradesh 18.250
Karnataka 9.360
Kerala -—
Himachal Pradesh -
Assam 70
Jammu & Kashmir 291
Other 52
Total 3263.278

SHRI KRISHAN DUTT SULTANPURI:
The hon. Minister in his reply has particularly
dealt with points in regard to supply of coal or
delay in supply of coal and quantity and
quality of coal supplied. Atthe same he said
that the malafides are investigated. | would
like to know how many employees made
money from commission on coal and what
action has been taken against them.

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
The question relates to irregularities in the
area of lifting the coal. | must admit thatthere
are lot of imegularities but the existing rules
are such that there is no provision for actu-
ally taking legal action against those irregu-
larities because coal is neither a controlied
item or de-controlled item. It happens to be
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aregulated item. so, we are having a look at
the Colliery Control Order. Government will
soon be coming out with the amendment
with adequate.provision for checking those
irregularities. But in the meantime we have
been certain administrative measures like
the delivery order which gives the permis-
sion to lift the coal if transferability of the
delivery order has been banned by the ad-
ministrative order and we have also banned
the transaction in cash and a person in
whose custody the delivery order stands, we
have made it compulsory that he should
have a bank account and the bank should
certify that they have an account and,
therefore, after having implemented this
scheme from the 4th of last month, the role
of middlemen, | would not claim, will be
eliminated but it will be reduced, to a great
extentand, onthe topof that, we are seriously
lcoking at the colliery Control Order and we
will be coming out with amendments soon.

[ Trans/ation]

SHRI KRISHAN DUTT SULTANPURI:

The hon. Minister said that he would bring
forwatd a Bill in the House very soon. | used
1 be the Chairman of the Committee on the
Vslfare of Scheduled Castes and Sched-
uled Tribes and had visited Orissa, Bihar,
and Madhya Pradesh. During my tour of
Bihar, Orissa and Madhya Pradesh, | had
received complaints thatthe coal companies
acquire land from local people, but in-turn
they neither give employment to the owners
of the land nor pay them price of land intime.
Wil the Government take suitable steps in
this regard? in Smgarem colliery of Andhra
Pradesh, money is. being deposited in ad-
vance and coal is supplied directly to the
consumer instead of through any middie-
man. Is the Central Government. going to
take such steps in respect of coal mines
under its control? Do the companies utilise

the full quantity of coal supplied to them or

not? n should be enquirod ,(fnlﬂﬂ#bﬂl)

i MR SPEAKER.thamyoudomg?
Yauhavampunhequeston.

;,SHRIKRISHANDU‘ITSULTANPURU
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hasanyeolltomombrksnmatnwﬂpe
found out as to how may people are making -
proper use of coal and whether they are
misusing it be taking money from middle-
men. Our economic condition is weak, but
there are some people..(Interruptions)

MR. SPEAKER: Mr, Sultanpuri, you
have to put question.

SHRI KRISHAN DUTT SULTANPURL:
Coal is being given on credit middiemen of
the company. They owe lakhs and crore of
rupees on this account to the company. Is
the hon. Minister taking some steps to re-
cover the dues.What action is having taken
by the Government to recover the arrears of
coal companies standing against the con-
sumers?

[English}

SHRI NIRMAL KANTI CHATTERJEE:
Thequestionis very long. The answer should
be very brief. (lnfem.ptlbps)

SHRI P.A. SANGMA: As far as middle-
man is concemned. | have already stated that
we are trying our best to check the role of the
middleman by issuing an Administrative Or-
der banning the transfer of Delivery Order
and making the payment to banks. We are
coming our with a new Sales Manual. We
hope that the exercise on the new Manual
will be over by January next year.

As far as the compensation part is con-
cemed, whenever a new mine is to be
opened, land has to be acquired and the

-entire process of land acquisition is dealt by

the respective State Governments. It is true

-that in many casas there is a delay in acqui--

sition of land as a result of which the imple-
mentation of our projects is delayed. Sec-
ondly, the people who are affected by the
payment of n are also delayed.

- But we are constantly in touch with the

respective State Governments and we are

trying 1o expedite acquisition of land as well

as payment of compensation as far as

-pombloSo muybmmm*N

muwdmm
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the people who have been displaced from
- the mining areas is a very important ques-
tion. We are very soon coming out - | have
tolethe House in the last Session also about
this - with a new package of rehabilitation
" which is a very attractive package. (/nter-
ruptions) :

- SHRI SOMNATH CHATTERJEE: Sir,
Shri Haradhan Roy - also comes from that
area. You shcuk allow him. (Interruptions)

[Transiation)

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, my question re:iates to the
irregularities. The mining of coal through
blasting..(Interruptions)

AN. HON. MEMBER: Pleasaputyour
question.

SHRISURYA NARAYAN YADAV:{am
putting question only. Irregularities are com-
mitted in it also. As has been said by the hon.
Minister, they have no machinery to check
the irregularities. Sofaras the loading on the
truck is concerned. (Interruptions)

MR. SPEAKER: Please come.to the
question. | gave you time to put your ques-
tion and Ithlri(youhavereadﬂ\oquestnn

SHRI SURYA NAR_AYAN YADAV: Mr.
Speaker, Sir, through you, | would like to
know from the hon. Minister the irregularies
detected in the Dhanbad Colloeries during
the last three months. Has any stringent
action been taken or not. ¥ no stringent
acnonhasboentalmtnwbngmddim
to taken such as action?

[Engish].
SHRI P. A. SANGMA: The hon. Mem-

bﬂhasmadoagomﬂmmumm :

- are regularities. | have admitted that there
aro irregularities. | am not denying thal. But
:mhnspodicmdwlaiybhnwu
- 10 my-notice, | cannot reply to that. So, 1
- requestthe hon. Member to give me specific
-mdmlﬂanquhml.
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MR. SPEAKER: Shri P.A. Sangma, f

you admit that there are irregularities, you

should also take steps.

SHan.A.SANGMA.Thatiswhylsmd
it. | admit that. :

[Translation]

SHRI PAWAN DIWAN: ‘Mr. Speaker,
Sir, | would ke to point out to the hon.
Minister that the question of shortage of coal
is being raised everywhere, but loading sys-
tem in the Korba Coalfield, in Chhattishgarh
region of Madhya Pradesh.

(Interruptions)

MR. SPEAKER: | understand that you
have read the question. I shall allow you only
if the question is in that context, otherwise |
shall not allow it.

SHRI PAWAN DIWAN: | am asking the
same thing only. :

MR. SPEAKER: What you are asking is
not in that context.

SHRI ASHOK ANANDRAO
DESHMUKH: Mr. Speaker, Sir, coal should
be translated by train wherever rallway lines
exist. But the contractors give contractto the
owners of trucks and make them timely
payment. | would like to know from the hon.
Minister reasons of giving contract to the
truck owners at places where railway facility
is already available.

[English)

MR. SPEAKER: Why is the truck being
used when that rail facility is there?

SHRIPA. SANGMA: It is not possible

vﬁrusmmowﬁnemmquaﬂyofeoalby
- tal, because we have some problems. (in-

m)

i{r:ansuoq

SHRI HARADHAN ROY: Mr. Speaker,

»s& Mmmmmmh
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every State. For example, there are sectors
ko stoel, power and cement eic. There are
special aliotments forthe core aswell asthe
non-core seclor in each State. The raply of
hon. Minister is not correct. The hon. Minis-
tor should have told about their actual re-
quirement, the quality of coal allotted tothem
andwhat is the actual supply? {inferruptions)

MR. SPEAKER: This question is about
the imegularies. it is not a question about the
requirement of the States.

SHRI HARADHAN ROY: Mr. Speaker,
Sir, 1 have got a list of the power sector. The
State Governments should have at, at least,
“one month's stock of coal for their various
coal sectors ke power, steel etc., but they
do not have stocks even for five to six days.
The coal supplied is also of sub-standard
quality. Required quantity of coal has not
been supplied to the D.P.L. | would fike to
know from the hon. Minister, statewise, allot-
ment and supply of cocking as well as non-
coking coal vis-a-vis their requirements.

[English]
MR. SPEAKER: Question disallowed.
(intermuptions)

SHR1 NIRMAL KANTI CHATTERJEE:
kisaveryrelevant question. The questionis.
Is it according to the requirement or not?

MR. SPEAKER: | disallowed it.

(Interruptions)
[Translation]

- SHRI SURAJ MANDAL: Mr. Speaker,
Sir, | will also put questions. (nterruptions)

MR. SPEAKER: Mr. Mandal, please sit
down. There are other questions also. We

have consumed fifteen minutes on this -

question alone. You cannot be aliowed to
raise things in such a manner. Please sit

DECEMBER 5, 1991
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SHRI SURAJ MANDAL: | will sit, but
-....{ Interruptions)

MR. SPEAKER: Not in this way. First,
take your seat.

(interruptions)
[Enghish)
MR. SPEAKER: if you want it to be

discussed, | will fix it up for a Half an Hour
discussion. -

[interruptions)
[Translation]
SHRI SURAJ MANDAL: | obey you.
(Interruptions)
MR. SPEAKER: Please sitdown, first. If
one question taken fifteer minutes then only
four questions can be taxe.. Lp in an hour.

The question is how many questions you
would ike to take up, four, six or eight?

(Interruptions)

MR. SPEAKER: ¥ you want to discuss
it, you can give a notice’ for Half-an-Hour
discussion. | shall allow that. You people
have not read the rule. You want to do it in

this hour alone, but there are other people
who want to put questions.

[English}

You give a naotice, | will allow Half-an-
Hour Discussion on it

{interruptions)
Gas Pipeline from Bombay High to
Southern States
*203. SHRIP.C THOMAS:
SHRI MORESHWAR SAVE:

Will the Minister of PETROLEUM AND
nmmmsumum

(a)whether the inter-Ministerial Group
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set up for examining the question of South-
em Gas Grid has taken any decision in

regardto laying of gas pipeline from Bombay
High to Southern States;

() if 50, the details thereof;

(c) the funds required for this purposs;
and ’

(d) the time by which the construction
work is likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTRY OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S
KRISHAN KUMARY): (a) No, Sir.

{b) to (d) . Do not arise.
(Interruptions)

MR. SPEAKER: Please, not like this.
Shri Joshi, you should understand that |
have allowed many other Members also.
Shri Yadav does not belong to the Congress
party.

(Interruptions)
MR. SPEAKER: You have been a
Deputy Speaker and you understand what is

to be done. Please sit down. You ask for half
an hqur discussion, | will give you the time.

(Interruptions)

SHRI P.C. THOMAS: Sir, | am not sat-
isfied with the answer that has been given
because it does not give much details. But |
do not lose hope. | would like to know from
mitiee has been formed for the purpose of
starting a Southern -Gas Grid. And ¥ so,
whether some kind of frame work has been
madeany%l«md as to when we can

asouth-
em Gas Grid? setablshing

TI'IEMNISTEROFPETMLEUMW
NATURAL GAS {SHRI B.
me) Sk, there hm been

AGRAHAYANA 14, 1913 (SAKA)
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persistent demands from the Southemn
States, the States which are very short of
power supply and power genération. | would
fike to say that the Government of India will
look into the aspect of creating facililies on
the lines, as gas is taken to North from
‘Bombay High through HBJ line.The Chiet
Ministers of Maharashtra, Kamataka and
Tamil Nadu and cthers have demanded that
efforts shouldbe madetotake the gasforthe
purpose of industrial development of the
states. The government of India, in its wis-
dom, appointed a Committee in May 1990, if
1 am correct, to undertake a study so as to
find out whether such a project can be con-
ceived and steps can be taken in this regard.

1 am sorry to say that the commiiltee has
not been able to fumish the necessary study
report to the govemment in order to enable
it to take steps in this regard.

Only yesterday, for the purpose of in-
forming the House, | had a meeting with the
officials and [ told them that it is very impor-
tant that the report of the Committee should
be submitted 10 the government so that the
government can take a view ch the matter
and take the House into confidence as to
whether such a thing can be done. | under-
stand Sir, that the repoit is expected very
shortly and | will take the House into confi-
dence before 1take any steps in this regard.

SHRI P.C. THOMAS: | am sorry that so
far, the committee has not given any report
to the government and therefore, we are
unabile to get any information as to what has
transpired in the committee. Then, | would
like to put this question. The ONGC had
given a very good suggestion that a National
Gas should be established which is of great
benefit 10 the whole nation. | would lke to
know whaether at least this report has been
considered and whether the government
has formed any opinion on this aspect. And
i 50, what would be the expected outcome
from this?

SHRI S. KRISHAN KUMAR: Sk, the
proposal for a National Gas Grid is in a

conceptual stage. & is true that the Ofl and
Natural Gas Commission (ONGC) had given
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a report to the govemment about the Na-
tional Gas Grid in 1984. This study was
based on the proven gas reserves and the
prognosticated gas reserves at that time.
The report included a suggastion for a
southem grid, a northern grid, a central grid,
north-eastern grid and an eastern grid; but
this proposal was not seriously followed.
Meanwhile many of the elements of the
proposed national grid have already been
implemented, such as the HBJ pipeline, a
pipeline in Andhra Pradesh, the pipelines in
Assam, etc. The southem gas grid proposal
is alsoa part of the original national gas grid

SHRI MORESHWAR SAVE: From the
reply itself it shows clearly that the govern-
ment is giving a step-motherly treatment to
the southern States. | would like to draw the
Govemment’s attention to the representa-
tion of the Chief Minister of Maharashtra
dated 30th August 1988 andthereplythereot
from the Prime Minister dated 16th January
1989 wherein it is indicated that having re-

- gardtothe surplus availability of gas it is now
possibleto consider construction of abranch
spur line from the HBJ pipeline for supply of
gas 1o Vidarbha and Marathwada areas. |
would like to know from the hon. Minister
whether such a proposalis being considered
or not.

SHRI B. SHANKARANAND: It is true
that such a representation was made to the
government by the Chief Minister of

- Maharashtra. But all these things could be
looked into when the final report of this
committee is sent to the Govemment.

SHRI A. CHARLES: There is acute
shortage of power in Kerala. Kerala mostly
depends on hydro-electric .This is
the only one way to help Kerala. May | know
from the hon. Minister, in case the Commit-

" tee is not giving a favourable report, if some
~ private agencies come forward to take the
gas, now being wasted, to Kerala, will that
pmposdbefavourablyoonsﬂomdbyme
Govemment?

SHRIB SHANKARANAND: This is a
Wdaﬂim

DECEMBER 5, 1991
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SHRI RAM NAIK: 1t is generally stated
that if you don't want to solve a problem,
appoint a committee. It appears that the
Committee has been appointed in May 1930
and so far the committee has not done any
worthwhile work. | want to know who are the
members of the committee, for how many
times the committee meeting was held and
whetherthe government will direct the Com-
mittee at least to submit an interim report in
the next three months.

SHRI S. KRISHAN KUMAR: The inter-
Ministerial group which has been consti-
tuted, which is referred as the committee
here, has already metthreetimes.They have
been given very clearterms of reference. the
proposal for a southern gas grid involves
analysis of various data including the avail-
ability of gas as of now and as a result of the
exploratory effort in the future. The Commit-
tee is headed by Dr. E.S. Sharma, Advisor
(Energy), Planning Commission; the Joint
Secretary (Exploration) in my Ministry is the
convenor. it has as its members, the repre-
sentatives from the departments of Fertil-
izer, Steel, Economic Affairs, Central Elec-
tricity Authority, GAIL, ONGC and EIL. My
senior colleague has already directed the
Chairman of the Committee that the report
should be submitted at the earliest.

SHRI P.G. NARAYANAN: The surplus
gas from Bombay is worth nearly Rs. 5000
crores. This gas is now being wasted, with-
out use. That can be used in southem re-
gions which are away from coal fields to
enable rapid industrial development of the
South. For this a proposal is also being
mooted that 1200 kms. pipeline could be
constructed from Bombay to Tuticorin along
with the Konkan railway route.

" MR. SPEAKER: Please ask the ques-
tion. This is not correct.
SHRIP.G. NARAYANAN: Thisisasug- -

gestion Sir.
(Irnemptioqs)

MR. SPEAKER: You do nothave togive
suggestions. Please ask a question. This is
not correct. Please ask a question.

(internuptions)
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MR. SPEAKER: You do not have to giva
suggestions. Please ask aquestion. Thatis
not all. This is not cormect. Please ask a

question.
(Interruptions)

MR. SPEAKER: You do not have to
give suggeations. You have to ask a ques-
tion. if | give you a chance, you should ask a
question. You should not give a suggestion.

Question please.

SHRIP.G. NARAYANAN: lunderstand,
Sir. The expert Study has already suggested
the implementation of the gas grid, connect-
ing southem region by a pipeline network. |
want to know from the Minister as to whether
the Government is considering the expert
study suggestions for the implementation of
the above proposal.

SHRIS. KRISHAN KUMAR: Sir, allthese
suggestions willbe consideredby the present
Committee. Several suggestions have been
made by several experts as well as the chief
Ministers of the southern States. All these
will be considered by the Committee.

SHRI K.P. REDDAIAH YADAV: The
investmentby the ONGC in Southern States
is very minute when compared to the invest-
ment made in the Northern States for the
pipelines in the Northern Region. Will the
Minister consider, pending the expert com-
mittee meeting - already technicalknow how
is available with the ONGC because they
have already laid such lines in the Northern
grid - conceiving the southern grid immedi-
ately, as otherwise the Southern States will
misunderstand their intentions?

‘MR. SPEAKER: ¥you have understood,
you can reply. .

(Interruptions)

SHRI B. SHANKARANAND: One thing
1 have understood from the question. The
hon.MemberwantslhoSouhemgridlmme-

. diately, which is not possble :
[Translation]

SHRI S. SHANKERSINH VAGHELA:
Mr. Speaker, Sir, the Central government is
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committing a criminal negligence in respect
of gas. Even the governmenthas not thought

. about itfully. What is the utility of laying HBJ

pipeline by investing more than Rs. 2000/-
crore. What percentage of it is being utilised.
Excess gas is being flared up at the so.irce
of gasfield forthe last severalyears. Has the
government set up a committee in this re-
gard or has it ever thought about its utility.
Did the government think about using the
excess gas for industrial purposes or setting
up of a gas based power stations or using it
as a fuel for vehicles. If so, when will the
scheme be implemented?

[English)

SHRIB. SHANKARANAND: Sir, though
the hon. Member has asked avery important
question, may | tell the House that it has no
relevance with the Southern Gas Grid? (In-

terruptions)

SHRI SHANKERSINH VAGHELA: It is
connected with gas. (/nterruptions)

SHRI B. SHANKARANAND: The ques-
tion before the House is about the feasibility
of the Southern Gas Grid. HBJ line has
nothing to do 'with the Southern Gas Grid.
What the hon. Member says is this that the
capacity having been created, has been
awfully under-utilised; and there has been a
demand from the industrial units but we have
not been able to supply them. It is true that
industrial units which were expected for the
utilisation of the gas through HBJ line, have
not come up and for that purpose we have
constituted a Committee under the Chair-
manship of the Secretary, to find out as to
who are those people who have cornered
this gas and who are those who have not
been able to do anything to utilise this gas.
They aretaking steps in this regard. So, such

. Unit's gas commitment will be cancelled and

that gas will be supplied to the needy people,
who are ready and willing to have the down-
stream industrial units.

SHRI VIJAY NAVAL PATIL: Mr.
Speaker, Sir, he takked about the Northern
grid, Central Grid, North-Eastem Grid and
Southern Grid. But the gas pipeline is going
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through Maharashira. We have requested
some gas based industries outlet from the
gas pipeline in Satpura ranges from where
there are five tribal MPss. Itis a tribal belt. But

1would ke to know this from the Minis-
ter. As thera is apolicy of the Central govern-
ment that there should be in s@u industries
asfar as coal production is concemed - coal
based -industries should be located in the
coal producing areas - wiflthe same principle
beapplied here with regard to the gas based
industries and especially where tribal belt is
there in Satpura ranges and the pipeline is
going through that area. | want to know
whether some outlet will be given and they
will be encouraged to start them. (Infernup-
tions)

MR. SPEAKER: Minister is replying.

SHRI S. KRISHAN KUMAR: Sir, a total
of 45 million cubic metres per day of gas is
being produced today. Government has al-
ready made commitments for supply of
double the quantity - about 90 million cubic
meires per day. So, itis not as if the commit-
ment has not been made for the available
production.

As my seniorcolleague mentioned, there
hasbeen delay inthe establishment of down-
stream projects. Therefore, there is under-
utilisation of gas along the HBJ pipeline. The
availability of gas in any other state, in any
other district, at a particular point depends
upon canrying the gas to that point and the
availability at that point. A gas linkage com-
miltee has been constituled with the Petro-
lsum Secretary as Chairman. The gas link-
age commiltee continuously assesses the
awailability of gas as against the applications
made for its utilisation and talees appropriate
dedsions.

_ mw-w'iaho&
1‘,eu\sidorodbyﬂ\deomm

Fishing Harbours in Orissa

" *204 . SHRI GOPI NATH GAJAPATHI:
;;m the Minister of AGRICULTURE. be
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{a) the details of the proposals for set-
ting up of fishing harbours in Orissa pending
demwlhﬂ\eUmgovormmason
date; and

(b) the steps taken to clear the same?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN): (a) and
(b). There are no proposals from Orissa on
fishing harbours pending with the Central
Govermnment. However, four proposals for
the construction of fish landing centres could
not be processed for want of clearance to be
furnished by the State government regard-
ing the Coastal Regulation Zone under the
provisions of the environment (Protection)
Act, 1986.

SHRI GOPI NATH GAJAPATHI: Mr.
Speaker, Sir, India is the twelfth largest
fishing country in the world with a turnover
potential of Rs 875 crores.

MR.SPEAKER: Mr. Gajapathi, youneed
not give that information. Probably Minister
knows that information.

SHRIGOP]I NATH GAJAPATHI: Orissa
Siate, to which | belong, has got a vast
coastline of 480 kilometres comprising of
four districts. at present, onlyoneﬁshland-
ing site at Dhamara in Balasore district is
functioning. However, the proposed three
other fishlanding sites atGapalpur, Astarang
and Paradip have yet to be commissioned.

MR. SPEAKER: You know, it is very
dilfficult for me to tefl alithe Members at alithe
times that they have 1 speak to the point.
But if | do not say this thing, the time of other
Members is consumed. Please sxcuse me.
But come 1o the point.

SHRE GOP! NATH GAJAPATHI: Sir,
what | want 10 stress on is that even if certain
stalutory provisions have notbeen fumished
by the Orissa government, there exists Cen-
tral institute of Coastal Engineering and
Fisheries in Bangalore. & is a Cantral Gow-
emment body which can look into the tech-
nical aspects and expedite the ending
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pmjaas.uaylknowtheymommm’spm-
posal in this regards?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): Mr. Speaker,
Sir, there is no problem with the construction
of these fishing ports. We have already com-
pleted five fish landing centres. They are at
Chandipur, Sabelia, Pathara, Chudamani
and Nairi. The other three, which the
honourable Member has referred to, are
under construction. those three are:

Gopalpur, Paradip and Nuagarh(Astarang).

The matter rests with the Ministry of
Environment. If they could clear it, then we
will proceed with the others also. They are in
the pipeline. there is no problem. We also try
to follow it up. there has been a continuous
dialogue with the Environment Ministry. My
Minister of State also met. My Secretary also
met. But nothing has come sofar. They have
assured us. | think, | will have to take it up
myself.

SHRI GOPt NATH GAJAPATHI: There
are the traditional poor fishermen, who de-
pend on fishing for their very survival.The
fishermen in the coastal areas of Gopalpur
and Chatrapur in particular, are affected
owing to the lack of basic infrastructural
tacilities for fishing. Large commercial trawi-
ers encroachintothe coastalbelts, depriving
the haplessfishermenof their basiclivelihood.
Will the hon. Minister throw light on the
proposals of the govemment to overcome
these buming ssuos? .

SHR!BALRAM JAKHAR: Mr. speaker
Sir, so far there is no problem. In 1978 the
govemment of india had calculated the model
Marine fishing Act which demarcated 6 miles
or 10 Kms of the coastal belt for traditional
mm other mechanised boals. So

not heard any grievance. i there
is anything happening on that score, | will
v wtwﬂybodabhmuphmm
Mloﬂ. : s

SHRI SRIKANTA JENA: Orissa is ne-
glecied in all reapects by the government of
hdiamdﬂuhﬂulyhmisﬁeh Now, thisis
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a very small demand. Gopalpur, Astarang
dmmﬁﬂmgmu.'ﬂmthmﬁdb-
ing harbours are not yet completed. The
government of Orissa has sent a proposal to
the government of india that i should imme-
diately be funded. | want to know whether
any proposal has come fo the Govemment
of india. What action has the Government of
India taken so far for the completion of at
least these three fishing harbours?

SHRI -BALRAM JAKHAR: There is a
Central ing Commiliee and which
also had a meeting on 24.8.1991. We are
closely monitoring it and there is no problem.
We are trying to expedile it as soon as
possile.

SHRI SRIKANTA JENA: What about
funds?

SHRI BALRAM JAKHAR: Funds will

also be made available. merelsmpatuy
on this score.

SHRI SRIBALLAV PANIGRAHI: S, |

" thankthe Minister. The Govemnment of Orissa

has not complied with the provisions re-
quired under the Environment Protection
Act, 1986. That is why this proposal is still
licgemgamnssﬂlpmdimntholirm

Onssa.thotnn Minister himself has assured
nowthat he would take up the matterwith the
concemed Ministry and | thank him.

MR. SPEAKER: He has already told
that he would take action.

SHRI SOMNATH CHATTERIJEE: And
mmmwmmm—!

SHRI SRIBALLAV PANIGRANHE: | am
coming to the question. & is well known that
NMW%GMI:W
demand in various foreign countries, par-
ticularly in the United Stated of America. R is
agood source for eaming foreign exchange.
Vo promote this. industry and the thereby to
get Ialgnr caich of prawns and also ¥
increase our earmings through export, will
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the Government of India consider setting up
of a fishing harbour on the Bay of Bengal
near the Chilka opening? -

MR. SPEAKER: So, that is the heart of
your questioni

SHRI BALRAM JHAKAR: | agree with
the hon. Memberone hundred percent. There
is very vast scope for fisheries. It has a bright
future and we are going to pursue it releiit-
lessly. lamgoing to revoiutionalise the whole
concept of it. We have aiready progressed
quit a lot. We have reached the figure of 3.8
million tonnes so far and we have gone
ahead. But | want to make it 9 million tonnes
by the end of the next Plan. | agree with him.
1 will try to do whatever is possible.

SHRI LOKANATH CHOUDHURY: The
Minister has already replied. But | want to
know this definitely. When was the proposal
forthe three harbours of Gopalpur, Astarang
and Paradip submitted to the Government of
India and whendid it give its clearance? it will
definitely come out from the reply, whether
there is any negligence or not.

My second question is whether there
was any objection or not regarding the loca-
tion of the fishing harbour at Paradip and
whether that objection has been taken into
consideration or not.

SHRI BALRAM JAKHAR: | think the
hon. Member is misinformed. Rk is already in
progress and progress is being watched and
monitored and there is no problem. ¥ the
hon. Member wants, | can give him the full
details as to when it happened, when it was
sanctioned, when it was started, how. much
money has been spent and so on. There is
no problem.

MR. SPEAKER: You can send them In
‘writing.
WhthaporonTnnBiglncurldor

*205. SHRILAL K. ADVANE:

SHRI AMAR ROY PRADHAN:

Wil the Minister of EXTERNAL AF-
FAIRS'be pleased 10 sate:
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(a) whether there has been a demand
for a white Paper on “Teen Bigha" corridor;

(b) if so, the reaction of the Govermnment
thereto;

(c) whether the Government are aware
of delingking of Kuchlibari areas from the
Indian territory on transfer of this corridor to
Bangladesh;

(d) if so, the steps proposed to be taken
to ensure the safety of the Indian citizen
living in Kuchlibari;

(e) whether any representation was rée-
ceived from the residents of Kuchlibari and
Kuchligram Sangram Samiti on leasing of
this corridor;

(f) if so, the action taken by the govemn-
ment thereon;

(g) whether the government have since
consulted tne Government of West Bengal
regarding problems likely to arise following
the transfer of this corridor;

(h) if so, the details thereof; and

(i) whether any security implication is
involvedfor the nearby areas onits transfer?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a)to (i). Statement
is laid on the Tal?le of the House.

STATEMENT
The Governmant have not received any

demand fort a white Paper on the Tin Bigha
issue.

mmisnodelnici\gofKudtlbaﬁana
from the Indian territory as the Tin Bigha
corridor-is only being leased and not trans-
ferred to Bangladesh and as Indian citizens
will continue 10 enjoy the right to free and

Mlmﬂnmmdww
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KudibulSmeamﬂhmbunn—
ceived by the west Bengal Govemment. The
Govemment of india are in touch with west
Bengal authorities regarding the issues
mentioned by the residents of Kuchiibari.

The Govermnment are in consultation
with the govemment of West Bengal regard-
ing all arrangements to.be made following
the leasing of the corridor to Bangladesh.

SHRILAL K. ADVANL: Mr. Speaker Sir,
mere then 40,000 Indian residents in
Kuchiibari and Cooch Bihar district of West
Bengal are extremely agitated over the pro-
posed transfer of Teen Bigha territory to
Bangladesh. I derives from the Agreements
of 1974 and 1982. But if they have still not
implemented, then it is because of the real
human problems involved, real legal prob-
lems involved and also the attitude of the
Bangladesh Government in various matters.
And therefore, this has not been done till
now. This was proposed to be leased in
order to provide a corridor to Bangladesh to

reach its enclaves in India and what we are .

doing is to create. an encalve within
Bangladesh which s India. You have said in
your reply that they have the right to free and
unfettered movement through the leased
area. Why cannot this right be given to
Bangladesh citizens to reach their enclaves
Instead of subjecting our own people to this
kind of a difficulty?

_ SHRIEDUARDO FALEIRO: Sir, first let
me make it clear that there is no transfer of
territory. There is notransferof territory at all.
&k is a misconception that has been going
round. Tin Bigha will be part of india and will
continue to be indian territory. There is only

a sarvitude that is .created, to use the -

international. law expression. We must pro-

vide the right of access, under international -

law, to Bangladesh because under intema-
tional laws, all enclaves have a right of
~ MIR.SPEAKER: | think R will be useful
youwnldnxphmwhahlbhtdm

SHRIEDUARBOFN.EH0.0KSII’

mmmummlmmmw.

- will be no human

Oral Answers 26

lay on the Table of the House, perhaps inthe
course of the day, the judgement of the

. Supreme Court which has gone into all as-

podsqﬂhisquostion.

Sir, inthe context of what you have said,
1 would just like 10 quote two potions of this
judgement which will really throw ligM onthis
matter. & is a long judgement going into 47 to
50 pages or-so0. But let me just say what the
Supreme Court has said after a prolonged
litigation. kt was made cloar at every single

. stage, by every single judge of the Calcutta

High Court, Division Bench of the Calcatta
High Court and the Supreme Court itself,
that there is no transfer of territory. What the
Supreme Court has said is this and | am on
this because the hon. Member has men-

tioned the legal problem.

1 quote from page 47 of the Supreme
Court judgement on the civil appeal on this
matter, thatis, Unionof Indiaversus Sukumar
Sengupta and others.

“We must observe that this was really
a fight over a non-issue.”

" Now, the Division Benchjudgement says
categorically that there was no cession of
territory and no lease in perpetuity. K that is
so, change in the law or change in the
constitution and the agreement should have
been implemented fully. This was presided
over by late Chief Justice Mukherjee. | quote:

‘The Agreement should have been
fully implemented and we hope that
. will be done for the restoration of the
Bangladesh”. ,

That takes care, in view of the highest
court of this land, of the legal aspect

' w'ua»m’ i _»htvtnmdsdsm

G} I"

Ashashumanpmblemisinvdvod we
had guaranteed under our Agreement of
1974 and more so clarified in 1982that there
problem.  Every single

right, every single faciiity existing today will
b-puunndbr the residents of Kuciibar
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and for the tesldom: of othcr gide of
Kushtinnr, 'hat is Meckllgm;. india will con-

zreign powers there. It will
e »a.. indian territory.

| request the hon. Member, who is the
Leader of the Opposition in his own right, to
please see that when there is no human
problem, no legal problem, it is politicised
necessarily.

it &

co:

. MR. SPEAKER: Mr. Minister, you had
sald that the right of servitude is aterm used
in national internal law and other law. It will
be beneficial if you explain it. The Members
will appreciate it.

SHRI EDUARDO FALEIRO: Sk, the
Supreme Court has clarified this and has
quoted the internal Court of Justice, includ-
ing literally the judge, who was one of the
most eminent judges of the Supreme Court
that the right of servitude is a right of access
which under international law every country
must provide to every enclave of other coun-
try. That is all, and nothing more is provided.

SHRILAL L. ADVANI: Sir, I did notwant

o go into any legal polemics. | am aware
there are legal fictions of all kind. To me &
appears ¥ it had been a long term lease, R
was one thing. We have one provision which
'hlcﬁoutluuhp«pﬂu!y ancther pro-
vision says sovereignty will vest in India. |
regard lease in perpetuity as lapse of sover-
eignty. so, it is not a lease for the common
man and for the citizens living there. it is a
mh-mmum
are coming over %o India
maummw“nub-
jecting our own people to the virtual sover-
mwd ﬂn ‘Bangladesh. This is a hard

wmmhﬂum
the border of india; the- transfer
of this T territory - virtual transfer

. though not de jure, de facio transter - will &
- mean an added area which we will have to
guaed and, thersiors, will & have security
 implications aleo. And, in view of the fact that
»Mmmmaw-m»
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sider talking to Bangladesh once again and .
asking for a review of the earlier agreements
in order to ensure that the human problem is
solved, the sscurity problem is taken care of
and we have no more agitated group of
peopie numbering to more than 40,000 on
ourhand. Today, they are extremely agitated.
As aresult of this the Chief Minister of West
Bengal also once has had 1o visit that place.
An important constituent of the West Bengal
Govemment also is not in favour of this
transfer.

SHRI EDUARDO FALEIRO: What s
the question?

MR. SPEAKER: Some problems are
being created because of... -

SHRIEDUARDOFALEIRO: Yes, thank
you, Mr. Speaker, Sir. | would like to say that
the question of review never arose before.
The 1974 Agreement was signed by the
Congress Government. Thereafter, there
have been other governments. in 1977 there
was a Government of which the hon. Mem-
ber was distinguished Member and his col-
league inthe Party was the Foreign Minister.
Not for a moment during the period between

' 1977-80 whenthe Janata Party was in power

or when the Janta Dal (S) was in power or
whenthere was Janta Dal Government, which
they were supporting, this question of review
of 1974 agreement was raised. Not for a
moment, when the then Prime Minister Shri
mmmmw Vajpayee went
to Dhaka - | have the minutes of this mesting
mdahoajointeommuniquo-ﬂisiuuom
raised.

Now, Sir, Ilqunonﬂnquaﬁond
human problem. | wish 1o assure the House
that all human problems will be taken care of.
There will be no human problem. All the
rights, faciiities which are éxisting at present
forthe Indiancitizens, thaywillbe ‘
I may further assure the House that at the

level, we will work closely with
ummeovommmm
baGovcmman-tho-lpot.bmﬂm

SHR] M‘AR HOYPRADHAN Mir.
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Speaker, Sir, before | ask the question, with
due respect to you, ploasoeomcnhoquas-
tion. Under ‘(e)’ it.is stated Kuchligram
Sangram Semitl. There is no such

organisation named Kuchligram Sangram
Samiti.

There are two organisations. One is
Teen ‘Bigha Sangram Samiti. It is led by
Forward Bloc, that is my party. Second is
Kuchilibari Sangram Samiti led jointly by the
Congress and the BJP. So, this should be
mentioned clearly. (Interruptions)’

Before | put the question | wouid like to
mention that we would like to have friendly
relations with Bangladesh arid not at the cost
of our sovereignty. (Intompﬂons)

MR. SPEAKER: Itis an ques-

tion. | suppose, people will pay attention to
what is being said. _

SHRIAMAR ROYPRADHAN: We would
like to havefriendly relations with Bangladesh
btnconamlynotatmeeostofourmor
eignty.

Here, the hon. Minister has referred to
an international law and said that right to
access to the Indians to every enclave is
there. That is all right. Through you, | wouid
like to know from the hon. Minister whether
ha knows the position about the 126 Indian
enclaves. What is the position of those en-
claves? There is no law and order. One lakh
people are staying there. They are our citi-
zens. .

MR. SPEAKER: If your question is
amorphous, you willget amorphous answer.

SHRI AMAR ROYPRADHAN: There is .

no law and order. There is no police. Thera
is no chowkidhar. There is no administration.
One lakh pecple are at the mercy of the
Bangladesh people. They are living in the
jungles. Thilisﬁnpodﬂon (interruptions).

"~ MR. SPEAKER. Mr. Pmdhln.you .
Mmm-m Phaanputlh‘ :
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O(dAmmao

SHR1 AMAR ROYPRADHAN: { am not .
making any speech, | would fke to mention
the position regarding Kuchiibari. Now, you
are going to create ancther enclave namely,
Kuchlibari with a population of over 40,000.

I would only like to ask the hon. Minister
whether the Govemment will give a second
thought to it and whether they will make a
negotiation with Bangladesh and have a

deal regarding the New Moore ls-
lands also which is still pending; and the
exchange of Indo-Bangladesh enclaves;
sharing of Ganga-Tiesta water.

All thosothings should be taken to-
gether and have a complete proposal. You
give a thought to k and come up with a
package. In that case, Kuchiibari will not be
turned info a new enclave. .

SHRI EDUARDO FALEIRO: Mr.
Speaker, Sk, the hon. Member has raised
many important issues. But | will reply only -
asdirected by you-towhat is concernaed with
this quauon.

hmym.lhnvoaidmat
Kuchibbari will not become an enclave. it will
bohstasihbday 1 reiterate that. | am
prepared to give a map to the hon. Member,
that | have here. | will definitely say that he
may not get upset over it. .

SHRIAMAR ROYPRADHAN: i will also
you & map.

SHR! EDUARDO FALEWRO: There is

no question of it becoming an enclave. This
hpointnumbofom.

Thopoimruuntormhu\nhqun
tion' of its review does not arise. The Su-
preme Court had directed us 1o have an -
Agreementtrom 1974. if you want 1o goback
1959, that is Noon-Nehru Pact.... (intermnup-
tions) The Supreme Court had directed us to
implement them as soon as possible. We

mblmmmﬂpw
vnomly

’ mm:aommmum
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DR. DEBIPROSAD PAL: The hon. Min-
ister has explained that Bangladesh Gov-
emment will have a right of servitude in
international law. Therightof servitude means
that. Bangladesh will have an access for
reaching the enclaves of Bangladesh. For
giving aservitude, it is not necessary o have
loase in perpetuity. If thare is a lease in
perpetuity, then the Bangladesh Govem-
ment -although india will be sovereign.-
including the people who are living there, will
axercise their right over the territory.

So, will the hon. Minister kindly explain,
whether for servitude a leasing perpetuity is
required or not and it there is a lease in
perpetuity, then what is the position?

. SHRI EDUARDO FALEIRO: Now, the
"~ hon Member has mentioned about the right
of servitude in favour of Bangladesh for @
limited purpose and access to the enclaves.
For that purpose only, it had to be created
and had been created. As | have said that
this question of lease had been gone into in
greatest detail in the Supreme Court judge-
ment distinguishing that when the Govemn-
ment provides a lease what will be the posi-
tion and when a private person provides a
lease, what will be the position. All these
questions have been dealt with in the Su-

preme Court judgement which lamlayingon

the Table. And | will say therefore that there
is no legal problem; & is not a legal issue.

SHRI SOMNATH CHATTERJEE: | am
thankful to the hon. Minister for clarifying
such an important issue which is agitating
the public mind there. R appears that some of
ourfriends inthe Left Party also have misgiv-
ings about &, apart from the BJP and the
Congress, lfind. May | get some clarification
from the hon. Minister? After he has said that
there is no question of creation of an enclave
and there is no ceding of territory, giving up
territory akogether, may
mmummnum
mmmwmmm
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Would that road be ccntinued to be used by.
the Indian cltizens?

SHRIEDUARDO FALEIRO: Asthe hon.
Member has pointed out, I would like o reply
that both civil and military personnel, all
typeoofourpooplowmbnlbwodnmwbo
permitted; and that is their right to use i,
because that is part of india and it wili con-
tinue te be part of India.

As far as the perpendicular and is con-
cemed, more or less North-South direction
existing today, that will continue to exist and
therefore the question of the human problem
mentioned by other hon. Members doas not
arise.

SHRI GUMAN MAL LODHA: | have to
invite the attention of the hon. Minister, who
has been talking of the human problem, to
clause 4 of the Agreement in which it has
been mentioned that Bangladesh citizens
including police, para-military and military
personnel along with their arms and ammu-
nition, equipments and supplies, have the
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SHRIEDUARDOFALEIRO: lam aware
of any review of this judgment. But let me
console the hon. Member who has been
relying on the writ petition now filed in the
Calcutta High Court. Please let it be known
that their writ petition
dismissed. The fate of all these writ petitions
has been a consistent dismiasal; and that as
also has befallen the writ petition now men-
tioned by the hon. Member.Now, as far as
the military personnel and others are con-
cemed, | may mention again the right of
access from the mainland to the enclave for
this purpose only, all these things have to be
dona for them to maintain their sovereignty
over the encleve; no other purpose. Our
people have full access, full sovereignty;
and that is the position consistent with the
court’s judgment including the writ petition
that now the hon. Member has mentioned.
Letitbe known by the hon. Membersthathas
alsobeendismissed; and thatis the position.

MR. SPEAKER: Is it possble to have

the flyover?

SHRIEDUARDO FALEIRO: Thatques-
tion was never, you see, in the agreement.
And we don't see now it is necessary.

SHRI DIGVIWJAYA SINGH: When the
Pacts of 1974 and 1982 were singed, did the
then Prime Minister, Mrs. Indira Gandhi con-
sult the Opposition Parties and also particu-
larly the Forward Block; and what was the
reaction of the Opposition Parties and the
‘Forward Block? .

SHRI EDUARDO FALEIRO: Well, | du
-not have the information at the moment; i
the hon. Member has it, he can share it with
the House. (kiterruptions)

* SHRICHITTA BASU: May | know from
Govemment of West Bengaland the officials
of the Ministry of External Affairs on this
issus; if 90, what are the points raised by the
. Weat Bengal Govemnment; and what has
MMWMdMM‘PW
Hurther know whether it has been communi-
: e&db‘hmm lht cwm-

has once again been’
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ister of West Bengal that it would not be
possible to lease outthe land before the 16th
December as demanded by the Govemn-
ment of Bangladesh?

SHRI EDUARDO FALEIRO: In this
matter we are in constant consultation and
cooperation with the Government of West
Bengal. We are and we have to be and must,
be and therefore, we are in consultation with
them to see that there is no human problem
or any problem of any sort to the people in
these enclaves.

. SHRI CHITTA BASU: What is the result
of the last discussion you had?

SHRI EDUARDO FALEIRO: Only op-
erational matters are being discussed all the
time, and that is to see that there is no
operational problem at any level at any point
of time. There is therefore constant discus-
sion in cooperation and in coordination with
the State Government, to settle it as early as
possible.

WRITTEN ANSWERS TO QUESTIONS
[Transiation)
Demand and Production of LPG

*208. SHRI K.P. UNNIKRISHNAN: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased o state:

_ (a) the percentage of increase in de-
mand and production of LPG during each of
the last three years; and

{b) the action taken or proposed to be
taken to bridge the gap between demand
-\dmpply Hany?

* _THEMINISTEROF PETROLEUMAND
NATURAL - GAS  (SHRI  B.

 SHANIARANAND): {s) and {b). The pro-
duction of LPG was 1760 TMT in 1988-89,

1948 TMT in 1989-90 and 2144 TMT in

1990-91. The demand of LPG has been
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always considerably higher. Steps to
augument availability include increased in-
digenous production/alongwith imports.

Privatisation of Steel Plants

*207. SHRIM.V. CHANDRASEKHARA
MURTHY: Will the Minister of STEEL be
pleased to state:

{a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Durgapur steel unit improves
show during Apr-Oct®: appearing in the
‘Economics Times® dated November
12,1991;

(b) if so, whether the Union Government
propose to hand over some of the steel
plants in the Public Sector to some private
parties despite their improved performance;
and .

(c) it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Yes, Sir. The perfor-
mance of the Durgapur Steel Plant has shown
an improvement during the period April to
October, 1991 compared to budget for the
year and corresponding period of lastyear.

(b) No, Sir.
(c) Does not arise.
[Translation)

Assistance to African Countries under
Commonwaealth Africa Aid Programme

*208. SHRI RAM BADAN: Will the
Ministerof EXTERNAL AFFAIRS be pleased
to state:

(a) the details of assistance provided to
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different African countries by India underthe
Commonwealth Africa Aid Programme dur-
ing 1991;

(b) whether the Government have de-
cided to increase the amount of assistance
under this programme during 1992; and

(c) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
There is no Commonwealth Africa Aid
Programme.

(b) and (c). Do not arise.

Pakistan’'s Request to Britain in Solving
Kashmir Issue

*209. KUMARI UMA BHART!: Will the
Ministerof EXTERNALAFFAIRS be pleased
fo state:

(a) whether the Prime Minister of Paki-
stan had sought the help of the British Prime
Minister in solving the Kashmir issue during
their recent meeting in Harare; and

(b) if s0, the reaction of the Government
in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). In his bilateral meeting with the
British Prime Minister in Harare on 18 Oc-
tober, 1991 on the occasion of the Com-
monwealth Summit, the Prime Minister of
Pakistan is reported to have stated that
Britain could play a role in resolving the
Kashmir issue. There have been media
reports to this effect.

Govemment are firmly of the view that
under the Simla Agreement all difference
with Pakistan are to be resolved bilaterally.
The question therefore of third party in-
volvement of any sort, does not arise.
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[Translation]

On-Golng Irrigation Projects in Madhya
~ Pradesh

*210. DR. LAXMINARAYAN PANDEY:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the details of the on-going major and
medium irrigation projects in Madhya
Pradesh;

(b) whether some of these projects are
receiving special Central assistance;

(c) if so, the details thereof; and

Written Answers 38

(d)the present position of these projects
and the time by which these are likely to be
completed?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (d). A statement is given
below

(b) No, Sir. As perthe present policy, the
Central assistance is given in the form of
black grants and loans not tied to any sector
of development or to the project.

(c) Does not arise.
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[English}
Divarsion of Coking Coal to Non-
Priority Sectors
*211. SHRI RAMESH CHAND
TOMAR:
SHRI CHETAN P.S.
CHAUHAN:

Will the Minister of COAL be pleased to
state: '

(a) tho total deposits of coal in the North
East region of the country;

(b) whether substantial quantity of cok-
ing coal from this tegion is being diverted to
nor.-priority sectors;

(c) if so, the detaiis thereof; and

(d)the actiontaken/proposedto betaken
to utilise all the coking coal in priority sector?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
(a) The.Geological Survey of India (GSI) has
assessed a cumulative coal reserves of
864.78 million tonnes as on 1/1/1991 in
North Eastern region of the country. The
category-wise reserves as on 1/1/191 is
given below:

"Proved category - 257.03 million tonnes
Indicated category - 149.29 million tonnes

Inferred category - 458.46 million tonnes

AGRAHAYANA 14, 1913 (SAKA)

864.46 miliion tonnes

(b) to (d). Coal from Makum Coalfields
of Assam, presently under extraction by Coal
India Limited, has caking quality, but suffers
from high sulphur content which restricts the
use of this coal by steel plants for coke
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making. The quantity of coal produced in
this coal produced inthis fields was 6.80 lakh
tonnes In 90-91 of which about 1.40 lakh
tonnes has been supplied to steel plants of
Steel Authority of India Ltd., for blending
purposes. The balance quantity of coal has
been supplied to core industries like Rail-
ways, Cement, Fertilizers etc. As per
programme, about 2.50 lakh tonnes of cok-
ing coal would be supplied to SAIL steel
plants during 91-92. The despatches would
be further stepped up to 3.0 lakh tonnes in
92-93 and 4.50 lakh tonnes by 96-97.

Global EGG Commission Meet, New
Delhi

*212. DR.C.SILVERA: Willthe Minister

-of AGRICULTURE be pleased to state:

(a) whetherthe Glebal Egg Commission
meet was held at New Delhi recently;

(b) if so, the details thereof and the
countries which attended the meet;

(c) the recommendations made at the
said meet; and

(d) the follow-up action proposed to be
taken by the Government thereon?

THE MINISTER OF AGRICULTURE

(SHRI BALRAM JAKHAR): (a) and (b). The
International Egg Commission which is a
private body held its Annual Production and
Marketing Conterence atNew Dathiirom Ath
to 8th November, 1991. ltis understood that
the Conference was attended by delegates
from Argentina, Austria, Australia, Belgium,
Canada, China, Denmark, Finland, France,
Germany, Ireland, Italy, Japan, Netherlands,
Norway, Pakistan, South Africa, Switzer-
land, Sweden, Thailand, UK. U.S.A. and
Yugoslovia apart from India.

(c) No specific recommendation were
made in the conference.
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(d) Does not arise.

Dual Pricing Policy on Fertllizers

*213. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:

- (a) whether the Government have fixed
any criteria under the dual pricing policy on
fertilizers to differentiate farmers on the ba-
sis of their agricultural production; and

(b) if so, the details thereof?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) No, Sir.

(b) Does not arise.
Srl Sallam Left Bank Canal Project

*214. SHRI DHARMABHIKSHAM: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether the modified report regard-
ing the Srisailam Left Bank Canal Project
has since been received.from the Govem-
ment of Andhra Pradesh;

(b) f so, the details thereof; and

(c) the action taken by the Union Gov-
erpment thereon?

THE MINISTER OF WATER RE-
SOURCE (SHRIVIDYACHARAN SHUKLA):
(a) No, Slr.

(b) and (c). Do not arise.

Processing of Goid Extracted from
‘ Chigurukunta Gold Mines

*215. SHRIDATTATRAYA BANDARU:
Wiil the Minister of MINES be pleased to
state:
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(a) whether the mining operations are
going on in the Chigurukunta Gold Mines in
the Chittoor District of Andhra Pradesh;

(b) it so, whatherthe gold extracted from
the above mine is also being processed
there; :

(c) if not, the reasons therefor, and

(d) the steps taken by the Government
to process the gold near the mines?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

() No, Sir. _

(c) and (d). As the Ore mined from
Chigargunta mines is of low grade, a sepa-
rate recovery plant to process the Ores at
Chigargunta has not been found economic.
At the same time, additional capacity to
process the ores is available at Kolar Gold
Fields Mills which can take care of the ores
procuced in Koiar Gold Fields area (KGF

- area) as also Chigargunta mines, thereby

utilising the idle capacity available at KGF
mills. The ore produced from Chigargunta
gold mine are processed at- KGF milils.
Presently, there is no proposal to process
gold ore at Chigargunta.

Modemisation of ISCO

*216. SHRI INDRAJIT GUPTA:
SHRI V. SREENIVASA
PRASAD:

Will the Minister of STEEL be pleased
to state:

(a) whether the Government propose to
entrust the job of modernisation and subse-
quent operation of the India iron and Steel
Company Limited to some private entrepre-
neurs; '
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(b) if so, the details thereof and the
reasons therefor;

(c) whether any final decision for
disinvestment by the Government in the
IISCO has been taken; and

(d) if s, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (c). Government
have not yet taken a decision in this regard.
The proposal regarding modemisation of
-ISCO is pending before Public investment
Board. SAIL are also exploring various al-
ternatives regarding project funding.

(b) and (d). Do not arise.
[ Translation)
System for distribution of Coal

*217. SHRI MOHAN SINGH: Will the
Minister of COAL be pleased to state:

(a) whetherthe Union Government have
devised any system for proper distribution of
coal;

(b) if so, the details thereof; and

(c) whetherthe Government propose to
change the existing system; if so, the reasons
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
(a) and (b). There is an existing distribution
policy for coal. This policy provides for
priority allocation as well as movement of
coal to core sector industries/consumers like
power, cement, steel, railway traction etc.,
on. the basis of sponsorship by Central
Electricity Authority, Ministry of Industries,
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Railways etc. The next priority is allocated to

non-core sector industries, whioh are either

sponsored by Ministry of Industries or re-

spective State Govarnments. Besides this,

soft coke and coal is supplied for domestio
consumption on the basis of annual alloca-
tion made for State Governments, through
authorized agents duly sponsored by State
Covernments, Coal is also made freely
available to all consumers, 1000 tonnes ata
time, on first come first served basis, from
certain mines placed under liberalised sales
scheme.

(c) Distribution policy for coal requires
periodical reviews to adjust o the changing
patterns of demand and supply in order to
maximise consumer satisiaction. Recently
a paper on the subject has been prepared
and the views of the State Governments on
the paper have been Invited. The changes
would be made, as and when considered
necessary, after considering the suggestions
received in this regard.

[English)
Taking over of Bauxite Mines
*218. SHRI KARIA MUNDA: Will the
Minister of MINES be pleased to state:

(a) whether the Government propose to
take over bauxite mines to control tha rising
prices of non-ferrous metals including. alu-
minium;

(b) if 30, tha details thereof; and

() # not,the measures proposed to be
taken by the Governmantto controlthe prices

" of non-ferrous metals?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir.
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(b) Does not arise.

(c) Thereis no price control on aluminium
by Government. The price of aluminium is
fixed by the primary producers after taking
into account various factors including their
cost of production.

Zinc, lead and copper are canaiised
items of import and the prices of these metals
are fixed on the basis.of landed costs.
Govemment has recently undertaken fiscal
measures iike reduction in auxilary duties on
the import of zinc and copper. It has also
de-licensed the production on non-ferrous
metals in order to promote indigenous pro-
duction.

Production of Crude Oll

‘219 DR. AKPATEL:
SHRIGEORGE FERNANDES:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Indigenous crude oil
production Is likely to be short of the original
target fixed during the current financial year;

(b) if 80 the details thereof; and

(c) the steps taken to meet the short-
age?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B.
SHANKARANAND): (a) and (b). The crude
oil production was estimated to be 35.06
million tonnes, including 1 million tonnes of
NGL. However, for various reasons, this is
not likely to be achieved.

{c) For the current year at present ap-
proval has been given for import of 20.3
million tonnes of crude oil.
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Damage Caused by Floods

*220. SHRI K. PRADHANI:
SHRI SUDHIR SAWANT:

Willthe Minister of AGRICULTURE be
pleased to state:

(a) the States/Union Territories affected
by the recent heavy rains and floods;

(b)the estimated loss caused therebyto
property, crops and livestock in gach af-
fected State/Union Territory;

(c) the number of persons killed, injured
and rendered homeless in each affected
State/Union Territory;

(d) the Central assistance sought by
each such State/Union Territory and the
amount actualiy released;

(e) the State/Union Territory visited by
the Central Team(s) in this regard; and

() the follow-up action taken by the
Union Government on the reports of the
Central Teams?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHARY): (a). The States
of Andhra Pradesh, Tamil Nadu, Kamataka
and Union Territory of Pondicherry were
affected by heavy rains and floods under the
influence of recent cyclones.

(b) and (c). The details of damagato life
and property reported by the State Govem-
ments and Union Territory Administration
are given in the attached statement.

(d) The State Govemments of Tamil
Nadu and Karnataka and Union Territory
Administration of Pondicherry have sought
financial assistance from the Central Gov-
emment as follows:-
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S. No. Name of State/UT Assistance sought
(Rs. in crores)
1. Tamil Nadu 389.43
2. Kamataka 120.00
3. Pondicherry 24.23
The requests of the State Governments. (e) and () A Central Team visited U.T. of

of Tamil Nadu and Karnataka are being
examined in the light of the existing scheme
of financing relief expenditure.

An amount of Rs. 1.6 crore has been
released to the Union Territory of
Pondicherry, pending the receipt of the re-
port of the Central Team on the damage and
assistance required.

Pondicherry from the 30th November to the
2nd December, 1991 to assess the damage
and the assistance required for this calamity
and its report is awaited. A Central Recon-
naissance Team visited from 23rd to 26th
November, 1991 the States of Andhra
Pradesh, Tamil Nadu and Karnataka,
along-with Agriculture Minister.



52

Written Answers

DECEMBER 5, 1991

Written Answers

51

(sai01Q ul 'sy)

§§°C (844 A%:] £9'E ainpnig uonebuy) o) ebeweq 'l
(s@i019 Ul "sY)
SL0 ie9 SEE 950 sbuipjing agnd o1 ebeweq ‘9
(sa101D ul 'sy)
ese 16°0€EL ov's At speoy o} abewe(q 'S
,mc LIELL ey yxe] se'e By 09}}¢ BY Yye| LE'L pajoaye eele paddoi) b
LEL12 y€8952 §5992 - 98628 Aeved  (a)
Wiy 18266 86091 0628 Aing  (e)
pabewep sasnoH ‘€
60% 0eo0t 9599 IS0} ejed C
IIN S81 L 6Lt pelp suosiad b
] [ 4 £ c I3
Ausyaipuoy npep jlwey eyejeusey ysepeid Ecﬁmv.l sbeweg “oN IS

Spooj pue suiey Aaeay Juasas o} enp pasnes abewe( Jo sjieled

ANIN3LVIS



54

Written Answers

AGRAHAYANA 14, 1913 (SAKA)

Written Answers

53

(se1010 U} SY)
saljsedoud oyqnd

16°91 00°ce 60°LY r A% 4 0} SSO] pajewisa |elo] 6
(sa1010 Ul 'sy) uonejjeisul
€9°0 6LV pauodai JoN pauodai JoN Ayouoe|g o) sbewe(q '8
9 S 14 . € 4 ]
Kiayoipuoy npen fiwey eyejewey) ysapeid eiypuy sbeweq  ‘oN 1S




55 Written Answers

[Translation)

Ai:tlon Plan to Increase Area under
Irrigation

*221. SHRI JANARDAN MISRA: Will
the Minister of WATER RESOURCES be
pleased to state:

(a)whetherthe Governmenthave drawn
up any action planto increase the area under
irrigation in the country during this year;

(b) if so, the details thereof; and

(c) the time by which it is likely to be
implemented?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) to (c). The target set for cre-
ation of irrigation potential during 1991-92 is
29,98,730 hectares, out of which 6,44,000
hectares will be created through major and
medium projects and 23,54,730 hectares by
minor irrigation schemes. A number of
on-going irrigation projects is under imple-
mentation to achieve this target.

[Translation)
Modernisation of Kamla Canal

2288. SHRI BHOGENDRA JHA: Will
the Minister of WATER RESOURCES be
pleasedtorefertothe reply giventoUnstarred
Question No. 1318 on August, 1, 1991 and
state:

(a) the reasons for returning the Kamla
Canal Modernisation Project to the Govern-
ment of Bihar in 1986;

(b) whether two canals of 500 cusec
capacity each have been constructed by the
Government of Nepal from Kamla river in
Godar-Bandipur near Mahendra Raj Marg in
Nepal with the assistance of World Bank as
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aresult of which no water is left in the Kamla
Canal project in India during drought period;
and

(c) if so, the remedial measures being
taken in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The Kamla Canal
Modernisation Reportwas returned because
it did not include analysis of actual perfor-
mance vis-a-vis- approved parameters,
deficiencies of existing system and remedial
measures therefor, comparison of existing
and proposed irrigation planning, justification
for increasing command or intensity of irri-
gation, possibility of conjunctive use of sur-
face and ground waters and data on post
project soil survey and contour maps of
command area on prescribed scale.

(b) and (c). The Government of Nepal
has constructed a weir on river Kamla with
two canal systems for irrigation in Nepal up
stream of Mahendra Raj Marg. This has
adversely affected old irrigation system de-
veloped in Bihar. The Government of India
stressed the necessity of construction of a
storage reservoironriver Kamla at Chisapani
to augment fair weather flows to the mutual
benefit of Nepal and India in the last
Indo-Nepal Sub-commission Meeting held
in April, 1991.

[English)

Supply of Steel by Public Sector Steel
Plants

*2289. SHRI ARJUN CHARAN SETHI:
Will the Minister of STEEL be pleased to
state: .

(a) the quantity and the value of steel
condemned as scrap and the percentage of
the condemned steel to the total production
during the last three years, year-wise;
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(b) whether the Union Government have
received any complaints regarding supply of
poor quality of steel material by the public
' sector steel plants;

{c)itso, the number thereof, Plant-wise
during the last three years, year-wise and

(d) the steps taken by the Govermment
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to improve the quality of steel material?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The yearwise quantity
and value of Steel condemned and their
percentage to the total production of Crude
Steel is Steel Plants of Steel Authority of
India Ltd. during the last three years are
given below:
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Generation of Scrap in Visakhapatnam
Steel Project is negligible.

(b) and (c). Yes, Sir. Complaints are
received occasionally on unsatisfactory
quality of steel supplied. Details of the
complaints are not readily available, as no
separate Statistics are maintained in this
regard, All such complaints are brought to
the notice of SAIL for taking necessary re-
medial measures.

(d) Among the steps being taken to
improve the quality of steel material are
better raw material preparation,
modernisation of steel plants, which envis-
aged use of secondary refining techniques
so as to ensure better quality of steel, im-
proved maintenance of plant and equipment,
adoption of better technological and man-
power discipline etc. SAIL has alsoformed a
quality division at the Corporate level as well
as at the plants. Under the drive, Total
Quality Management of Steel is receiving
adequate attention.  Testing facilities are
also receiving attention.

Sharing of River Waters between india
and Bangladesh

2290. SHRI SANAT KUMAR
MANDAL :
SHRIMATI VASUNDHARA
RAJE:

Wilt the Minister of WATER RE-
SOURCES be pleased to state:

(a) the details. of the steps taken to
resolve the issue of sharing of river waters
between India and Bangladesh; :

(b) tha reasons !ordelayin anivingata
solution;

(c)mwwpmsswmmin
ﬁuhumunddu\do-aangmmmld
for this purpose;
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(d) if so, the details thereof; and

(e) the tentative date by which the next
round of talks is likely to be held?

THE MINISTER QF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to {d). An Indo-Bangiadesh
Sacretaries Committee was set up in April,

. 1990 to work out a broad framework for

long-term comprehensive sharing of river
waters. The Committee has met five times
sofar. it has been agreed to give priority for
sharing of the flows of Ganga and Tista I
the last meeting, the Indian side outlined the
proposal for comprehensive sharing of river
waters based on a long-term perspective to
facilitate their development on a sound ba-
sis. The response of Bangladesh side has
not been received. It was agreed to estab-
lish a Joint observation station on the Indian
side nearthe internationalborder, iffeasible,
to monitor the flows of the Tista river.

(e) The next round of talks will be heid
on dates convenient to the two countries.

[Transiation}
Basren Lands in U.P.

2291. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of AGRICUL -
TURE be pleased to state:

(a) the estimated area of barren land in
Uttar Pradesh; and

(b) the steps taken to make these lands
cultivable?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAM CHANDRAN):(a) and
{b). inUnar Pradesh, 10.60lakh ha. isbarren
land. Barmen lands include exposed steep
mountain slopes, snow over and extremely
inhospitable arid tracts which cannot be
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brought under cultivation at economic cost.
The Centrally Sponsored Scheme of soil
Conservation in the Catchments of River
Valley Projects and Centrally Sponsored
Scheme of Integrated Watershed Manage-
ment in the catchment of Flood Prone River
provide for the treatment of barren lands in
the selected watersheds

(English]

Supply .of Milk Powder and Butter Oil by
EEC

2292. SHRIRAMNAIK: Willthe Minister
of AGRICULTURE be pleased to state:

(a) whether there is an agreement with
the European Economic Community (EEC)
for the supply of milk powder and butter oil for
the Operation Flood-ll Project;

(b) if so, whether at present the EEC is
reluctant to honour its commitments;

(c) if so, the reasons therefor and steps
proposed to be taken to ensure that EEC
honours its commitments;

(d) whether at presentthere is a shortfall
in production of milk and milk powder prod-
ucts in the country;

(e) whether the Government are aiso
considering the proposal to permit export of
milk powder by private sector;

(f) if so, the quantity proposed to be
exported, country-wise; and

(g) whether the proposal of export is

opposed by the National Dairy Developm
Board? .o

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Yes, Sir.
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~ (b) No, Sir. However there has been
some delay in making gift commaodities avail-
able.

(c) Does not arise.

(d) The production of milk products had
to be curtailed as priority has been given by
the public/cooperative sector dairy plants to
meet the requirement of liquid milk of cities
and towns. However, with the onset of the
flush season the production and availability
of milk products is expected to improve.

(e) to (g). The export of milk power has
been canalised through NDDB. There is no
proposal under consideration at present to
permitthe exportof milk powderby as private
sector.

South-South Co-Operation

2293. SHRIMAT! VASUNDHARA
RAJE: Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government had taken
any decision to promote South-South
Co-operation; and

() if so, the details thereof and the
stepstakenbythe Governmentinthisregard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). India has always emphasised the
importance of South-South Co-operation.
During the Non-aligned Summit in Belgrade
in 1989, India joined in the initiative to create
a summit level group on South-South con-
sultation and co-operation (G-15). TheGroup
provides a forum for regular and indepth
consultations at the highest level on inter-
national issues and to promote South-South
Co-operation. Several specific projects for
South-South Co-operation have been iden-
tified by the Group. a summit level meeting
of Groupof 15 recentlytookplace in Caracas,
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Venezuela, where India also actively partici-
pated.

Extension of Communlty lrrigation
Project in Kerala

~ 2294. SHRI T.J. ANJALOSE: Wili the
Minister of WATER RESOURCES be
pleased to state:

(a) whetherthe Union Government have
received any proposal from the Government
of Kerala for the extension of Community
Irrigation Projectto more districts in the State
which is being implemented with Dutch as-
sistance;

(b) if so, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). The Pilot Project with
Dutch aid is to be presently implemented in
the Trichur District with the likelihood of
further expansion as and when additional
phases of the Project are appraised and
implemented.

[ Translation)
Loss Suffered by NSC
2295. SHRI GOVINDRAO NIKAM: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the National Seeds Corpo-
ration are incurring losses;

(b) whether the Government appointed
the Tata Consultancy Services to go into the
working of NSC;

(c) it so, the recommendations made by
the consultants; and
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(d) the follow-up action taken by the
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAM CHANDRAN}): (a) and
(b). Yes, Sir.

(c) M/s. Tata Consultancy Services have
not submitted their final recommendations.

(d) Inthe lightof (c), this does not arise.
[English}

Pipeline to Carry Gas from Assam to
Bongaigaon

2296. SHRI UDDHAB BARMAN: Will
the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) wﬁether there was any proposal to
construct a gas pipeline to carry excess gas

from oil-field of Assam to Bongaigaon;

(b) if so, the progress made so far in this
regard; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) No, Sir.

(b) Does not arise
'(c) The gas available from the oil and
gas fields of Assam has been committed to
various consumers in the State.
LPG Connections in Orissa
2297.DR. KARTIKESWAR PATRA: Will

the Minister of ' PETROLEUM AND NATU-
RAL GAS be pleased to state:
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(a) the names of the Oil companies
having retail outlets for domestic LPG; and

(b) the number of persons on the waiting
list for LPG connections in Orissa as on
March 31, 1991, district-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) Except in cases of
emergency arising out of termination of an
existing retail outlet and non-availabiity of
any other LPG dealer in the area the oil
companies retail outlets do not take up LPG
distribution. Such arrangements are tem-
porary and are revoked on the appointment
of a regular dealer.

(b) About 0.45 lakhs.
Indravati Multi-Purpose Project
2298. SHRI SUBASH CHANDRA

NAYAK: Will the Minister of WATER RE-
SOURCES be pleased to state:
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(a) the present stage of construction of
the Indravati Multi-purpose Project in Orissa;

(b) the details of external assistance
receivedforthe implementation ofthe project;

(c) the initial estimated cost and the
original target date of completion of the

project;

(d) the details of subsequent revisions
made in this regard; and

(e) the present estimated cost of the
project and the time by which it is likely to be
completed?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a). A statement giving the stage
of construction of different components of
the projects is attached.

(b) The project is receiving World Bank
assistance for Unit-l and Ill comprising of
DA Credit of US § 170 million and IBRD
LoanofUS $ 156.4 million, and OECF Japan
Credit of Yen 3744 million for Unit-Il.

(©) to (e). Particular Estimated cost Schedule date of
(Rs. crores) completion
Initial 208.14 1987
Latest 1146.71 1994 (Power component)

UNIT -1
1. Indravati Dam
2. Podagada Dam

3. Kapur Dam

4. Muran Dam

1997 (Project)
Stage of construction
78%
68%
81%

62%
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Particular Estimated cost Schedule date of
(Rs. crores) completion
5. Kusumpur Link Channel Completed
6. Guntri hal Link Channel -do-

7. Right Dyke No. 1,2, 3, 4, and

Left Dyke No. 2,3 & 4 -do-
8. Left Dyke No. 1 76%
UNIT-it
1. Barrage & Head Regulator | Completed
2. Left Main Canal " Completed from 6

km, to 50.4 Km. &
in progress from

50.4 km. to
51.9km.

3. Churiarh u:anch Canal . 50%

4. Chilchila Branch Canal 75%

5. Right Main Canal - | . 37% in the reach
0.63 km. & 2% in
63 km. to 83 km.

UNIT -lit

1. Head Pace Tunnel

2. Surge Chaft

3. Power House Variable

4. Penstocks

5. Tail race channel

6. Generating units Major components

received.
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Desiitation of Major lrrigation Projects

2299. SHRI J. CHOKKA RAO: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether most of the major irrigation
- projects in the country particularly those on
river Godavari are silting at a faster rate than
originally contemplated; and

(b) if so, the remedial measuras being
taken in this regard?
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THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a). The data on silting in some
major irrigation projects is given in the at-
tached statement including projects within
Godavari Basin. For the East flowing rivers
of peninsularregion including river Godavari,
higher rates of siliation are taken as normal.

(b) Centrally Sponsored Schemes of
Soil Conse:vation, alforestation, providing
gully plugging, walershed management etc.
are being undertaken in the Catchments of
River Valley Projects to amest soil erosion.
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Ol Paim Plantation in Karnataka

2300. SHRI G. MADEGOWDA: Will the
. Minister of AGRICULTURE be pleased to
state: ‘

(a) whather the World Bank aided
scheme to grow oil palm trees in Karnataka
is in progress;

(b) if so, the cost of the scheme;

(c) the places where the scheme is
under operation;

(d) whether the Government propose to
include some more places underthe scheme
in Kamataka; and

(@) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAM CHANDRAN) (a). No
Sir.

(b) to (e) Do not arise.
New Oil Devalopment Projects

2301. SHRI GURUDAS KAMAT: Will
the Ministerof PETROLEUMAND NATURAL
GAS be pleased to state:

(a) the number of new oil refineries
sanctioned recently;

(b) the total demand to be met thereby;
and

{c)theplaces wherethoserefineries are
likely to be set up?

THE MINISTER OF STATE IN THE

. MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.

KRISHAN KUMAR):(a) to (c). Govo_mmem _
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have approved satting up of a 0.5 Million
tonnes per annum crude distillation unit at
Narimanam, Tamilnadu and a3 Miiliontonnes
per annum Oil Refinery at Mangalore.

Lifting of Ban on Sale of Kesari Dal

2302. SHRIMATISUSEELAGOPALAN: -

Will the Minister of AGRICULTURE be
pleased fo state:

(a) whether the Govemment have re-
ceived a request from the Academy of
Nutrition Improvement, Nagpur, for lifting of
ban on sale of Kasari Dal;

(b) if so, whether the Govemment are
considering the request;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMA CHANDRAN): (a)
Yes, Sir.

(b) to (d). The matter of lifting of ban on
production and sale of Kesari dal has been
examined in detail in this Ministry in consui-
tation with Ministry of Health & Family Wel-
fare and ICAR. Looking into all the aspects
of the problem, it has not been considered
desirable to lift the ban. However, ICAR is
making efforts to develop suitable varieties
of Lathyrus (Kesari dal) with low Neuro-toxin

(BOAA) content.

[Translation}

Compensation for Acquisition of Land
for Bottling Plant of 10C at Panki,

Kanpur

~ 2303. SHRI KESHRI LAL: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state: .
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(a) whether full compensation has been
paid to the land owners by the Indian Oil

Corporation for acquiring the land to set up -

its bottling plant at Panki, Kanpur;
(b) if not, the reasons therefor;

(c) whether one member from each
affected families has been given job; and

(d) if not, the reasons therefor and the
time by which members of the affected
families are likely to be given jobs?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). The full
share of the compensation to be borme by
10C have been paid to Kanpur Development
Authority from whom the land was procured.

(c) No such assurance was given by
IOC at any stage. -

(d) Does not arise.

Unauthorised Mining of Sand Stone in
Bijonla, Rajasthan

. 2304. SHRI SHIV CHARAN MATHUR:
Will the Minister of MINES be pleased to
state:

. . (a) whether a large scale unauthorised
mining of sand stone patties is being carried
out at Bijonia in Bhilwara Districtof Rajasthan;

(b) if so, the .number of cases of

unauthorised mining detected so far;

(c) the extent of damage done and loss
of revenue and environmentalhazard created
by such unauthorised mining; _

. (4) the steps taken by the Govemment
to stop this unauthorised mining; and
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(@) the number of licences for operating
these mines granted so far?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (e). The information
is being collected and will be laid on the
Table of the House. ’

Supply of Pig iron to Foundry Units

2306. SHRI GANGADHARA
SANIPALLI: Will the Minister of STEEL be
pleased to state:

(a) the production of pig iron in-the
country; -

(b) the estimated demand of pig iron for
foundry units in the country;

(c) whether these units are facing crisis
due to short supply of pig iron; and

(d) if so, the steps taken by the Gov-
emment to tide over the crisis?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH -
MOHAN DEYV): (a) Production of pig iron in
1980-91 was 14.931akh tonnes.

(b) Total estimated demand of pig iron,
including for foundry units, in 1980-91 was
18.30 lakh tonnes.

(c) and (d). Domestic production is not
sufficient to meet domestic demand. import
of pig iron had been placed under Open
General Licence in March, 1990.

[ Translation]
Marketing of LPG in Jalseimer
2307. SHRI SURESH ANAND SWAMI:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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(a) whether the Government have con-
ducted any survey regarding marketing of
LPG in Jaiselmer district of Rajasthan;

(b) if so, the time by which LPG agency
is likely to be allotted In the said district of
Rajasthan; and o

(c) if noi, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a). No, Sr.

(0) and (c). New LPG distributorships
are opened indiffarent areas as per Marketing
Plans, availability of products, etc.

[English}
Ikrrigation Projects In Cauvary Basin

2308. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the details of proposals for the con-
struction of inrigation projects in Cauvery
Basin sent by the Government of Kamataka
tothe Union Government for clearance during
the last three years;

(b) the details of such proposals which
have since been cleared; and

(c) the time by which the remaining
proposals are likely to be cleared?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (@) No proposal for construction
of imigation projects in Cauvery Basin has
been received from the Government of

(b) and (c). Do not arise.
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Price of Crude Olt

2309. SHRI SHIV SHARAN VERMA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a)whetherthe recommendations made
by the Oil Price Review Commiittee about the
issues relating to the prices of crude oil have -
been examined by the Government;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) to (c). The report of
Oil Price Review Committee is under ex-
amination of the Government.

Wasteland Devealopment

2310. SHRI DHARAMPAL SINGH
MALIK: Will the Minister of AGRICULTURE
be pleased to state:

() whetherthe Governmentof Haryana
has submitted a proposal o the Union
Govemment for conversion of wasteland
intocultivable land on pilot project basis; and

(b) if 50, the steps taken by the Union
Govemment to clear this proposal expedi-
tiously.

"~ THE MINISTER OF STATE iN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAM ACHANDRAN): (a)
No, Sir.

(b) Does not arise.
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Mesting of internation Decade for
" Reduction of Natural Disaster

2311. SHRISHRAVANKUMARPATEL:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether a meeting of the National
Advisory Council on Intemational Decade
for Reduction of Natural Disasterwas held in
October, 1991 in New Delhi; and

(b) if so, the main observations made
therein and strategy if any evolved to prevent
oravert naturaldisasters alongwith the steps
taken/proposed to be taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a).
Yes, Sir.

(b) The meeting of the National Advisory
Council on International Decade for Natural
Disaster Reduction held on the 9th October,
1991 made the following observations:-

(i) In the context of scarce resources
in developing countries, thare is a
need for making disaster mitigation
a corerstone of development

planning;

(i) Indeveloping a strategy for natural
disaster reduction and formulation
of specific programmes, it is nec-
essary to develop a harmonious
approach and national consensus;

. (iii} The basic requirement of a suc-
’ cassful drought mitigation strategy
would relate to provision of drinking
water, fodder and employment

" ‘generation.

DECEMBER S, 1991

Wr_ﬂnnAnsm 108
(iv) india Meteorological Department
should devise methods to be more
precise in forecasting the advent of
natural disasters;

(v) Greateremphasis onnew methods
of imigation is needed to ensure
more economical use of water;

(vi) Greater accent should be placed
on research about native trees and
plant species, which could meet
the needs of the local population as
to fuel and fodder;

(vi) An effective environmental ap-

proach is needed for reducing the -

occurrence of disasters;

(viii) A review of the impact of the irri-
gation projects on natural disasters
would required to be carried out;
and

(ix) Specific initiatives are required for
promoting public awareness and
thrust of eduction and research
should be cn identifying biological

. measures for preventing the oc-
currence of disasters.

2. The meeting generally took note of
the issues submitted for its consideration
and recommended follow-up action on the
following tasks:-

(a) Formulation of basic parameters
forthe choice of programmaesiinthe
Eighth Five Year Plan, '

(b) dentification of Specific measures
o be taken up i relation to the
whthcktmhdgaumgin
and priprities, :

© Pnpuaiondgudelinasmme' |
promotion of Public awareness,
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(d) Formulation of Action Plan for
1991-92, and

(e) Formulation of the programmes for
the Decade and identification of a
procedure for this purpose.

Rolalbnshb between India and Soviet
Unlon

2312. SHRI V.Ss.
* VWAYARAGHAVAN:
SHRI HARIBHAI M. PATEL:
SHRI GURUDAS KAMAT:
SHRI PRITHVIRAJ D.
CHAVAN:
DR. VASANT NIWRUTTI
PAWAR:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether there has been any shift in
USSR's relations with India after the far
reaching changes mtha:country dunngtho
last few months;

. (b)ilso.thodetailsﬁmed;

(c) whether USSR had voted against
India and in favour of Pakistan in the UN
‘General Assembly Resoiution on establish-
ment of a Nuclear Free Zone in South Asia;

(d) whether the Government had taken
up the matter with that country; )

(e)iao.ﬂndomlsandﬂnoubom
thereof;

(T) whetherthis voting is seen as amajor
shift in Soviet Policy towards India; and

9) if 50, the details thereof?

THE MINISTER OF EXTERNAL AF-

'FAIRS (SHRIMADHAVSINHSOLANIC): (a).
No, Sik. However, political and economic

AGRAHAYANA 14, 1913 (SAKA)
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restructuring in the USSR is proceeding at a
therefore, arisen in certain spheres of bilat-
eral cooperation. During External Affairs
Minister’s official visit to Moscow from 14-18
November 1991 EAM was assured by
President Gorbachev and other senior So-
viet leaders that the USSR stands by all its
commitments to India. This was confirmed

- by President Yeltsin of the Russian Fed-

eration.
(b) Does not arise.
{c) Yes, Sir
(d) Yes, Sir.
{e) The Extemal Affairs Minister had

raised the matter both with the Soviet Min-
ister for Extemal Relations and the Russian

- Foreign Minister during his visit to Moscow

from 14-18 November 1991 and conveyed
o them Govemment's disappointment at
this change of stance. They had given
reasons for their change of vote and had
stated that this change did not detract in any
way from the importance attached by the
Soviet Union to Indo-Soviet relations.

() No. Skr.
(g) Does not arise.
[Transtation}

wmwbm
Co-Operative Societies

2313. SHRI TARA
KHANDELWAL:
SHRI RAM SAGAR:
SHRI JEEWAN SHARMA:

CHAND

Willthe Minister of AGRICULTURE be
pleased o state:

{a) whether Delhi Mikk Scheme have
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make payments worth several lakhs to Mik
Cooperative Societies as arrears during the
past few years;

(b) if s0, the details thereof;’

(c) whether there is great resentment
amongst workers of DMS on the payments
made to the Cooperative Societies; and

(d) # so, the details thereof and the
corrective steps the Government propose to
take in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) and (b). The payments made to
the Mik Cooperative Societies by Delhi Mik
Schmndunngthelasﬂewymareas

DECEMBER 5, 1991

under:-
Period Amount -
(Rs. in Lakhs)
1.11.1987 t0 31.10.1988 186.58
1.11.1988 t0 31.10.1989 164.79
1.11.1990 to 31.12.1980 14.39
(c) No. Sir.
(d) Does not arise.
[Enghsh
integrated Horticultura! Development
Prqbcl
- 2314. SHRIMATI  BASAVA-

RAJESWARI: Will the Minister of AGRE-
CULTURE be pleased 1o state:

(a) wheiher the Union Development
have selecied Kamataka for the implemen-
tation of the World Bank aided Integrated
Hoiticuural Development Project;
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(b) ¥ so, the estimated cost of the pro-
posed projact;

(c) whether the expert study team of the
World Bank visited Kamataka and had given
its report; and

(d) if so, time by which the proposed
programme is likely to be implemented
alongwith the proposed places?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(d). In June, 1987, tha Government of
Kamataka had submitted proposals at acost
of Rs. 49,91 crores on Integrated Develop-
ment of Horticulture in Kamnataka with World
Bank assistance a World Bank Mission vis-
ited Kamataka in December, 1987 and later
proposed a Multi-State Tropical Horticulture
Project.

Soviet Alded Coal Mining Projects

2315. SHRI SHARAD DIGHE: Will the
Minister of COAL be pleasad to state:

(a) the number of Soviet aided coal
mining projects pending at present;

(b) the fate of these projects following
the recentdevulopments inthe Soviet Union;
and s

(c)ﬂnm:.;spmposedtobetakenb
compiete these projects?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) Four Soviet aided coal
projects are presently underimplementation.

(b) Out of the four un-going Soviet as-
sisted Coal Projects, s throe are on schedule
mdmhasboondohyodbnmmt
connecied with Soviet supplies. However,
recent developments in the Soviet Union
have inter-akia crealed cerain uncertaintios
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in the supply of spare parts for Soviet manu-
factured equipment eic. These issues are
being taken up with the Soviet authorities.

(c) The following steps are presently
being taken to expedite the timely imple-
mentation of these projects:-

(i) Indigenisation of spare partstothe

extentpossiileis being undertaken.

(i) Major assemblies/sub-assemblies

in Soviet manufactured equipment
are being planned to be replaced
with indigenously manufactured

(iii) Direct contacts with Soviet manu-
facturers are being made to obtain
critical spares instead of limiting it
to the Trading Houses of Gowt. of
USSR with which Coal India Ltd.

(iv) Parallel arrangements forprocuring
future equipment for these projects
from other sources are also being
made as felt necessary.

Development of Coal Minea in Madhya
Pradesh

2316. SHRI PHOOL CHAND VERMA:
Will the Minister of COAL  be pleased to
state: .

(a) whether there is any proposal under
consideration of the Union Government for
development of coal and other mines in
Madhya Pradesh;

(b) whether the Government of Madhya
Pradesh has approached the Union Gov-
emment in this regard; and -

(c) i 50, the detals thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHR! S.B.
NYAMAGOUDA): (a) to (c). Development of
coal mines in Madhya Pradesh and other
States is taken up progressively to increase
production for meeting the projected demand.
Projects are planned/formulated by the coal
companies based on projected demand on
the coalfield, development plan,
‘techno-aconomic feasibility, prospects of
establishing coal production etc. The present
level of coal production in Madhya Pradesh
is 65.36 million tonnes (1990-91). According
to present projects coal production is ex-
pected to be over 77 million tonnes by 1996-
97 in Madhya Pradesh.

The Ministry has received requests from
Govemment of Madhya Pradesh/Madhya
Pradesh Electricity Board for coal linkage for
Bina and Raigarh TPS from Singrauli and
linkages are decided by the Standing Link-
age Commitiee (Long-Term) on Thermal
Power Stations after these Power Projects
are included by the Planning Commission in
the 5 year Plans.

Losses to BCCL in Seliing of Coal

2317. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of COAL be pleased to
state:

(a) whetherthe Bharat Coking Coal Ltd.
has suffered losses in selling of coal;

(b) i 30, whether the Government have
conducted any inquiry in this regard and if
30, the finding thereof; and

(c) ¥ not, the reasons therefore?
THE DEPUTY MINISTER IN THE MIN-

ISTRY OF COAL (SHRI S. B.
NYAMAGOUDA) : () to (e). During 1989-90

before adjustment for Coal Price Regulation
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Account (CPRA) Bharat Coal Lid. (BCCL)
showed a loss of Rs. 282.53 crores. After
adjustment of CPRA and prior period adjust-
ment BCCL showed a profit of Rs. 51.33
crores. The accounts for 1990-91 are yet to
be finalised. The main reasons for losses in
BCCL. are predominance of high cost under-
ground mines, difficult mining conditions,
exhaustion of reserves and large work-force.
In addition, frequent interruptions in power
supply disrupt production.

Following steps are being taken for im-

proving performance and reducing the losses
of Bharat Coking Coal Ltd.

1. Rationalisation of manpower.
2. Rodepléymem of manpower.
3. Training for skill up liftmen.

4. Voluntary retirement scheme.

5. Improving productivity.

6. Increasing production of superior
" gradesof coal, whereveravailable.

7. Intensive monitoring of identified
mines. :

8. Segregation of feeder lines and
uninterrupted power supply.

An enquiry in these issues is not con-
sidered necessary.

Petroleum and Natural Gas Products in
- uUP

2318. SHRI BHAGWAN SHANKAR

RAWAT: Will the Minister of PETROLEUM
AND NATURAL GAS be plaased to state:

(a) the detalls of the petroloum and
namra?’gasnlaed projects and schemes for

"‘DECEMBER 5, 1991
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Uttar Pradesh pending with the Union Gov-
ernment for approval;

(b) the action taken so far in each case;
and :

(c) the reasons for the delay?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE. (SHRI S.
KRISHAN KUMAR): (a) to (c). There are

three project proposals as under:-

(i) Setting up of Auraiya Gas
Cracker,

(i) Installation of a new Catalytic
reformer unit of 500 TMTPA ca-
pacity at Mathura refinery; and

(i)  N-Paraffin project with a capac-
ity of 1,40,000 MTPA in Mathura
refinery.

Alithese proposals are at different stages
of processing.

[ Translation]
Contract Labourers of BSP

2319. SHR! BHUBANESHWAR
PRASAD MEHTA: Willthe Ministerof STEEL

be pleased to state:

(a) the quantum of regular works in the
Bokaro Steel Plant which are being gotdone
on contract basis;

(b) whether the contract labourers are
being provided the wages. and facilities

.earmarked under the Factory Act;

(c) H not, the reasons thersfor;

‘(d) whether the Govemment proposeto
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absorb these labourers as regular employ-
ees; and

(e) if so, the time by which they are likely
to be absorbed and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Only the jobs of tempo-
rary of intermittent and non-perennial nature
are done by the contract labour employed by
the contractors.

(b) Yes, Sir.

(c) Does not arise.

(d) No, Sir. Taking into account the
nature of jobs done by the contract labours,
the Contract Labour (Regulation and Aboli-

tion) Acty 1970 does not provide for their
absorption.

(e) Does not arise.
[ Transtation)

Distribution of Fertifisers in Uttar
Pradesh

2320. SHRIHARIKEWAL PRASAD: Will
the Minister of AGRICULTURE be pleased
o state:

(a) the quantity of Urea and Phosphatic
fertilizers distributed to small and marginal

farmers in Uttar Pradesh during last four .

months;

Wiritten Answers 118

(b) the number of farmers benefited in
UP.;

(c) whether the Government have re-
ceived complaints regarding irregularities in
the distribution of fertilizer in U.P. ; and

(d) it so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI/
MULLAPPALLY RAMACHANDRAN): (a) to
(d). The information is awaited from the
State Government.

[English)

Sclentific Techniques for Cultivation
and Transportation of Agricultural
Produce

2321. SHRI RAMA KRISHNA
KONATHALA: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) wether scientists have developed
scientifictechniques for adoption by the small
and marginal farmers for the cultivation and
transportation of their agricultural produce;
and

(b) if so, the details thereof alongwith
their costs?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Yes Sir.

(b) Details are given in the attached
stahﬂ_lont.
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{ Transtation]

LPG Agency in Etah District of Uttar
Pradesh

2322. DR. MAHADEEPAK SINGH
BHAKYA: Will the Minister of PETROLEUM
4AND NATURAL GAS be pleased to state:

(a) the number of districts in Uttar
$radesh where there is more than one LPG

lgency;

(b) the criteria for appointing more than
sgne LPG agency in a district;

(c) whether according to the prescribed
#iteria, one more cooking gas agency could
e allotted in Etah district of Uttar Pradesh;

(d) if so, the reasons for delay in the
“appointment of another LPG agency?

~ MINISTER OF STATE IN THE MINIS-
YRYOF PETROLEUMAND NATURAL GAS
SENISTER OF STATE IN THE MINISTRY
F DEFENCE (SHRIS. KRISHAN KUMAR):
53 including Etah.

opened in different places as per Marketing
Plans, availability of product, etc. .

Sale and purchase of equipments In
Coal Sector

2323. SHRI ARJUN SINGH YADAV:
Will the Minister of COAL be pleased to
state:

(a) the expenditure incurred by the Gov-
emment on new equipment in coal sector,
area-wise, during the last three years;

_ (b) the amount received from the dis-
posal of old equipments area-wise;

(c) whether any irregularities have been
detected in their sale and purchase; and

_ (d) if so, the action taken by the Gov-
ernment against the persons found guilty?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): .(a) The expenditure in-
curred by the subsidiaries of Coal India Ltd.
on procurement of new equipments, com-

_pany-wise, during the last three years is as

(b) to (d). New LPG distributorshipsare  follows:-
| ~(Rs. in crores)
Company 198889 - 1989-90 1990-91
. ECL 65.06 99.93 12294
BCCL 30.60 34.24 - 23.85
ccL 3455 91.82 90.23
NCL 255.31 245.12 189.96
weL 81.00 95.66 80.33
SECL 108.35 97.21 12022
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{b) Information is being collected.

(c) As per the records available with
Vigilance Deptt. at CiL, ECL, WCL, SECL,
NCL, there is no case of irregularity commit-
ted inthe purchase of new equipments during
the last three years and sale thereof. Infor-
mation in respect of BCCL and CCL is being
collected. .

(d) Does not arise in view of answer at
(c) above.

Assistance to Agricultural Universities

2324. SHRI SRIKANTA JENA:
SHRI RAM LAKHAN SINGH

DECEMBER 5, 1991
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(a) the number of Agriculture Universi-
ties in the country, State-wise and

(b) the quantum of assistance sought
and the amount released to each of these
Universities during each of the last three
years?

THE MINISTER OF STATE N THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Sir, there are 26 Agricultural
Universities as per the break up given in
Annexure ‘A’.

YADAV: (b) The requisite information is given in
SHRI KASHIRAM RANA: the attached Statement-1."
Will the Minister of AGRICULTURE be :
pleased to state:
STATEMENTA
State-Wise Agricultural Universities
SNo.  Nameofthe State Number of the Universiy
1. AndhraPradesh 1
2. Assam 1
3. Bihar 2
4. Guijarat 1
5. Haryana 1
6 Himachal Pradesh 2
7. Jammua Kashmir 1
8.  Kamataka 2
9. Kerala 1
10.  Madhya Pradesh 2

11. Maharastra
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SNo.  Name of the State Number of the University
12.  Orissa | 1
13.  Punjab ' 1
14.  Rajasthan ‘ 1
15.  Tamil Nadu : 1
16.  Uttar Pradesh 3

17.  West Bongal 1
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[Enghish}
Consignment Agencies of VSP

2325. SHRIM.V.V.S. MURTHI: Willthe
Ministar of STEEL be pleased to state:

: (a) wether any applications were re-

ceived by the Visakhapatnam Steel Plant for
. appointment of consignment Agencies from
various parts of the country;

{b) whether there is any reservation for
SCs/STs and displaced persons for these
Agencies; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Yes, Sir.

{b) No, Sir.
(c) Does not arise.

... [Translation]
' impact of Landsilde on Pilang River

*2326. SHRI RAJVEER SINGH: Will
the Minister of WATER RESOURCES be

pleased to state:

(a) whetherthe course ofthe river Pilang
originating from Uttarkashihas been blocked
due to landslide; and

(b) if so, the steps taken to ward off the
threat posed to public life?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Pilang stream, which carries a
small discharge of 2.5 cumec in this period
and ‘meets Bhagirathi river about 25 km
upstream of Maneri project, was blocked by
landslide for about 12 hours on 7.11.1991.

(b) The blockage got cleared by itself

Written Answers 134

through self-erosion process. There was a
small fall of 0.75 m in level of reservoir at
Maneri due to this blockage upto midnight of
7.11.1991 when level started rising again
due to clearance of the blockage. Since the
streamdischarge was very low and the project
authorities at Maneri were fully alert, there
was no cause for any concern at any stage.

[English)
Canceliation of LPG Agencles

2327. SHRI K. H. MUNIYAPPA: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

~ (a) the number of LPG agencies sanc-
tioned during November, 1990 to March,
1991;

(b) the number of Scheduled Castes
and Scheduled Tribes persons amongthem;

(c) whether most of these sanctions
have been cancelled later on due to irregu-
larities in the procedure of sanctioning; and

(d) if so, the details thereof?

MINISTER OF STATE IN THE MINIS-
TRYOF PETROLEUMAND NATURALGAS
MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS. KRISHAN KUMAR):
(a) 21 including these allotted under discre-
tionary quota of the Government.

(b) Two.

(c) No, Sir.

(d) Question does not arise.
Recovery of dues by CIL from States

2328. SHRI -SRIBALLAV
PANIGRAHI:
SHRI GOVINDRAO NIKAM:
the Minister of COAL be pleased to
state: - k
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(a) whether the Coal India Ltd. has
stopped the supply of coal to States/State
Electricity Board dueto non-payment of dues;

(b) if so, the details thereof alongwith
the arrears standing against each State; and

(c) the steps taken by the CIL to recover

DECEMBER 5, 1991
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) and (b). In view of very
serious cash flow problem faced by Coal
India Ltd., a decision has been taken to
supply coal to power stations only against
advance payment w.e.f. 1.10.91. State
Electricity Boards/Power Housewise total

the dues from them? outstandings as on 30.9.91 aregivenbelow:-
(Rs. in Lakhs)
Name of the Total
SEB/Power House _ Outstanding
Bihar State Electricity Board 4803
Uttar Pradesh State Electricity Board 54210
Orissa State Electricity Board 903
Punjab State Electricity Board 14376
Tamil Nadu Electricity Board 7074
Haryana State Electricity Board 12906
Rajasthan State Electricity Board 2708
Maharashtra State Electricity Board 21522
Madhya Pradgsh State Electricity Board 4269
Gujarat Electricity Board 10021
West Bengal State Electricity Board 6090
Andhra Pradesh Electricity Board. ) 689
West Bengal Power Deve. Corporation 5082
Karnataka Power Corpn. Ltd. - - 652
Durgapur Project Ltd. 4282
Damodar V_alley Corpn. 19416
4214

Delhi Electricity Supply Undertaking
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Name of the Total
SEB/Power House . Outstanding
Badarpur Thermal Power Station 7997
Calcutt: Electricity Supply Co. 358
Ahemdabad Electricity Co. 2648
Others 89
GRAND TOTAL: 192335

(c) Steps being taken 10 recover the With the implemantation of these steps,

due_s are as under;-

1.  Ministry of Coal have already
introduced from 1.10.91, the
system of linking current coal
supplies to advance payments.

2. Earlier also, all power units
commissioned after 1.4.89 were
being supplied coal only against
advance payments or against

. revolving letters of credit.

3. State Governments have been
requested to persuade/enable
State Electricity Boards to clear
their outstanding dues at the
earfiest.

4. Gowt. of India have dacided to
adjust all undisputed coal sales
outstandings as on 31.5.90
against Central Assistance to

State Plans payable to all the ~

State Governments whose SEBs
infourequalinstaiments, spread
over four years beginning with
1990-91. Eachannualinstalment
for Coal India Limited would
amountto approximately Rs. 273

total amount outstanding against State
Electricity Boards and Power Utilities is ex-
pected to come down considerably. -

[Translation]

Aliotment of Petrol/Diess! Retall Outlets
and LPG Agencies in Rajasthan

2329. SHRI RAM NARAIN BERWA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of petrol/diesel retail
outlets and LPG agencies allotted in
Rajasthan during last two years, district-
wise; and

{b) the extent of quota for Scheduled
Castes and Scheduled Tribes filled up in
aliotment of those outlets and agencies?

MINISTER OF STATE IN THE MINIS-
TRYOFPETROLEUMAND NATURALGAS ,
MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS. KRISHANKUMAR):
(a) and (b). Out of 32 retail outiets and 26
LPGdistributorships awarded during the last
two years in different districts of Rajasthan,
4 retall outlets and 4 LPG distributorship
were awarded 1o Scheduled Castes and
Scheduled Tribes.
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Systems of lssue of Passporis

2330. SHRI RAM KASPE: Will the
Ministerof EXTERNAL AFFAIRS be pleased
fo state:

(a) whether the Comptrofler and Auditor
General of India in his Report No. 1 of 1991
for the year ending March 31, 1990 had
pointed out various shortcomings in the
system of issue of passports; and

(b) if so, the remedial measures taken in
the matter?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINGH SOLANKI):
(a) Yes, Sir.

(b) The report has been recently re-
ceived. Computers and More Secured
Passport are being progressively introduced
in Missions/Posts abroad. Missions con-
cemed are being advised to meticulously
follow accounting procedures, render ser-
vices more expeditiously and carefully attend
to all complaints and suggestions.

LPG Connections in Trivandrum
District of Kerala

2331. SHRI A. CHARLES: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of applications pending
for LPG connections in Trivandrum district of

Kerala;

(b) since when these applications are
pending yearwise; and

(c) the time by which the applicants are
likely to be provided with LPG connections?

DECEMBER 5, 1991
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MINISTER OF STATE IN THE MINIS- -
TRYOFPETROLEUMAND NATURAL GAS
AND MINISTER OF STATE IN THE MIN-
ISTRY OF DEFENCE (SHRI S. KRISHAN
KUMARY): (a) and (b). As on 1.4.1991 there
was 2.23 lakhs applications pending for LPG
connections in Kerala. District-wise figures
of pending applications are not maintained
by Govemmgnt.

(c) Efforts are-on fo give LPG connec-
tions to as many applicants as early as
possible.

Krishi Vigyan Kendra

2333. SHR! DIGVWAYA SINGH: Will

-the Minister of AGRICULTURE be pleased

to state:

(a) whether the Govemnment propose to
open a Krishi Vigyan Kendra at Rajgarh in
Madhya Pradesh;

(b) if so, the details thereof; and

(c)theumebywhnd\mekondralslicely
to be opened?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) No Sir.

(b) and (c). Does not arise.
[Tfaﬂs'aﬂod_ i

LPG Agencies in Kumaun Mandal in
Uttar Pradesh

2334. SHRI BALRAJ PASSI: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased 1o state:

" (a)whatherthe Government havetaken
any decision to set up LPG agencies in
\ s
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(b) if so, the places where these are
being set up and since when they are under
construction; and

(c) thetime by which they are likely to be

completed and the estimated amount likely
1o be spent thereon?

MINISTER OF STATE IN THE MIN!S-

TRYOFPETROLEUMANDNATURAL GAS |

MINISTER OF STATE IN THE MINISTRY
OF DEFENCE(SHRIS. KRISHAN KUMAR):
(a) No, Sir.

(b) and (c). New LPG distributorships
are opened indifferent areas as per Marketing
Plans, products availability etc. Efforts are

constantly being made to provide as many -

LPG connections as early as possile.

Disposal of Cases of Coal Bearing
Areas ‘Appeliate Authority" -

2335. SHRI RAM LAKHAN SINGH
YADAV: Willthe Ministerof COAL be pleased
to state:

{a) the number and nature of cases
submitted to the ‘Appeliate Authority’ under
Coal Bearing Areas (Acquisition and Devel-
opment)Act. 1957 duringthelastthree years;

(b) whether all the cases have been
disposed of;

(c) i not, the number of cases yetto be
disposed of and the reasons therefor; and

~ (d) the time by which the remaining
cases are likely to be disposed of?

THE DEPUTY MINISTER IN THE -

MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) to (d). The information
- isbeing collected and will laid anthe Table of
the House.
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"2336. SHRI RAJENDRA KUMAR
SHARMA: Wil the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Govemnment of Uttar
Pradesh has submitted any scheme to the
Union Government for the control of floods in
the State; ’

{b) if so, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). There are 34 flood
management scheme costing Rs. 83 crores,
under technical appraisal. 10 schemes
costing Rs.17 crores” have been recom-
mended to the Planning Commission for
approval. Observations on others, except
ceven recently received have been sent for
compliance to the State Government.

[English]

Aliotment of LPG Agencies and Petrol/
Diessl Retsll Outlets on Out of Turn
Basis

2338. SHRI MADAN LAL KHURANA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG and petrol/diesel
retail outlets sanctioned on out of tum basis
during the last twelve months;

~ (b) the details of the persons to whom
the agencies/retail outiets sanctioned and
the specific reasons therefor; -

(c) the number or requests pending with

his Ministry for the aliotment of agencies/
retail outlets; and
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(d) the time by which pending requests
are lkely to be finalised?

MINISTER OF STATE IN THE MINIS-
TRYOF PETROLEUMAND NATURALGAS
MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS. KRISHANKUMARY):
(a) and (b). 35 LPG distributorships and 69
petrol/diesal retail outlets were sanctioned
to different persons by the Govemment un-

(c) and {c). Such requests are rebularly
received by Govt. and disposed off on the
merits of each case.

Reduction in Supply of Ol Products

2339. SHRI HARI KISHORE SINGH:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Oil Coordination
Committee has proposed substantial re-
ductions in supplies of oil products;

(b) if so, the details thereof; and
(c)thereadion'ol the Governmeant and

major private and public sector consumers
thereto?

MINISTER OF STATE IN THE MIN-
ISTRY OF PETROLEUM AND NATURAL
GAS MINISTER OF STATE IN THE MIN-

" DECEMBERS, 1991
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ISTRY OF DEFENCE (SHRI S. KRISHAN
KUMARY): () No, Sir.

(b) and (c). Do not arise.
Irrigation Projects and Dams In Gujarat

2340. SHRIKASHIRAMRANA: Wilithe
Minister of WATER RESOURCES be

pleased o state:

(a) the details of irrigation projects and
dams in Gujarat pending with the Union
Govemment; .

(b) the details including the time-
schedule for construction of the on-going
irrigation projects and dams in the State;

(c) whether some of these projacts.are
running behind schedules;

(d) # so, the details thereof and the
reasons therefor; and

(e) the extent of cost escalation as a
resuk of the delay?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) A Statement giving details of
major and medium irrigation projects at dif-
ferent stages of appraisal is enclosed.

(b) to (e). Information is being collected
and will be laid on the Table of the House.
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heumhﬂmnbcroﬂ’ormmm
Members of UN Security Councll

* 2341. SHRIPAWAN KUMAR BANSAL:
Will the Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether india had formally proposed
any increase in the number of permanent
members of U. N. Security Council;

(b) if so, the precise details of the pro-
posal; and

(c) the response of the other member
countries to the same?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINGH SOLANKI):
(a) and (b). In his address to the United
Nations General Assembly, the External
Affairs Minister stated that the UN shouid
exagpine, as a matter of urgency, the pro-
posals for an expansion of the Security
Council to reflectthe increased membership
of the United Nations and to ensure a more
equitable and balanced representation of
the members of the United Nations in the
Security Council.

(¢) A number of countries support the
proposal conceming the expansion of the
Security Council. The Nonaligned countries
have also endorsed this callintheir Ministerial
level meeting at Accra in September 1991.

Evolving Hybrid Cotton Varieties

. 2342. SHRIRABIRAY: Willthe Minister
of AGRICULTURE be pleased to state:

(a) whether eoﬂon breeders in indian
Agrwlhnlﬁmhlnsﬂtutehmachleved

breakthrough in evolving hybrid cotton vari-
eties suitable for cultivation in Northern

States; and

{b) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) to (b). Sir, The Indian Agricul-
tural Research Institute has developed afew
inter-specific (Gosaypium hirsutum X G
barbadense) cotton hybrids, likely to be
suitable for cotton wheat double cropping
system of North India.

Copper, MICA and Gold Deposits in
Tamlil Nadu

2343. SHRIN. DENNIS: Willthe Minister
of MINES be pleased 10 state:

(a) whether copper mica and gold de-
posits have been found in Tamil Nadu;
" -

(b) if so, the details thereof; and

(c) the steps taken by the Union Gov-
ernment for their exploitation?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

(b) Copper: Exploration carried out by
various State and Central Government
agencies in Mamandur multimetal deposit -
has revealed two are bodies- a sphalerite
rich multimetal (copper, lead, zinc, silver) ore
body and a chalcopyrite rich ore body. The
reserves in sphalerite rich ore body are es-
timated to be 0.66 million tonnes with an
average metal content of about 5.5% zinc,
1.19% copper, 0.45% lead and 4 gms. per
fonne silver. The chalcopyrite rich ore body
contain 0.13 m.. tonnes of ore with a metal
content of 0.62% copper, 0.69% zinc, 0.12%
lead. v

Mica: Small prospects of mica have
been reported in Nilgiri, Trichi, Coimbatore,
Madurai, Salem and Kanyakumari districts.

Gold: Exploration carried out by Geo-
logical Survey of India .in Adakonda in
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Dharmapuri district have estimated a poten-
tial reserve of 67,095 tonnes of gold ore with
1.03 g/t of gold. Placer gold is found in the
alluvial deposits of Ponnaiyar and Paar river
systems draining the Kolar Gold fields.

(c) The copper and gold deposits located
so far have not been found to be economi-
cally viable for exploitation. The exploitation
of mica is mostly in private sector.

National Conference on Agriculture

2344, SHRI DHARMANNA
MONDAYYA SADUL: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether a National’Conference on
Agriculture for Rabi campaign 1991-92 was
held in New Delhi;

(b) if so, the suggestions made at the
Conferenee; and

(c) the follow-up action taken by the
Government to implement the suggestions?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) During the National Conference on
Agriculture for Rabi Campaign, it was ob-
served that th.ere was likely to be a st.ortfall
in the production of kharif foodgrains 1991
from the targeted level. The discussions
during the National Conference on Agricul-
ture for Rabi Campaign were basically di-
rected towards evolving the requisite strat-
egiestomake upthe losses suffered inkharif

.foodgrains during 1991 and aiso %o attain
rabi targets 1991-92. The measures/
programmes and the thrust areas as sug-
gested after discussion with the State Gov-
ernments:are detailed hereunder:-

(i)  Additional coverage of area un
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v

(vi)
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der rabi crops, more particularly
In areas which were left fallow
during the kharif seasons.

Sowings of early/short duration
crops under rainfed cunditions
without dicturbing the normal
winter crop pattern.

Timely showings of regular win-
ter crop to attain higher produc-

tivity.

To work out a reservoir action
plan in respect of major and
medium irrigation sources and to
finalise the irrigation schedule,
so that irrigation water could be
provided at critical stages of crop
growth.

Larger areacoverage under rabi/
summerrice inthe States of West
Bengal, Tamil Nadu, Andhra
Pradesh, Karnataka, Assam and
Orissa.

Preparation of action plan for
covering the the additional irri-
gated area to be developed
during the current year. The
States of U.P. and Bihar were
requested to pay special attention
tothe developmentof area under
tube-wells and bamboo borings
under the assistance to small-
and marginal  farmers
programme.

Uninterrupted supply of power
for irrigation an adequate avall-
ability of diesel for agricultural
purposes. .

Special emphasis under SFPP
(Wheat)onselected components
with reterence to the constraints
prevailing in different States.
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(x) Specialefforistocovermorearea
under rabi maize in the States of
Bihar and eastem U.P.

.(x) Greater emphasis was laid for
improving plant protection mea-
sures, increased overall avail-
ability of certified/improved vari-
eties of seeds and fertilisers,

~ expansionof National Watershed
- Development Programme in
.rainfed areas; easy and adequate
availability of credit alongwith
effective extension support for
sustainable development in agri-
culture.

(c) The progress of the above strategy
programme implementation is being moni-
tored/reviewed periodically by the Crop
Weather Watch Group headed by Additional
Secretary in the Department of Agriculture &
Cooperation. Officers have also visited the
States to review the progress on the spot
and provide necessary assistance for re-
moving constraints, if any. Meetings ‘and
discussions, have also been arranged with
State Government officials, particularly in
North-East, Eastemn as well as North-West
States to review their requirements and

progress.
[ Translation]

Opening of Petrol/Diesel Outiets in Hilly
Districts of Uttar Pradesh

2345. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of PETRO-
'LEUM AND NATURAL GAS be pleased to
state:

(a) the criteria adopted for opening of
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diesel and petrol ret.il autlets in hilly districts
of Uttar Pradesh;

(b) whether Pauri and Chamoli districts .
have the required number of petrol and die-
sel retail outlets in accordance with this
criteria; . .

(c) if not, whether there is any proposal
for opening of more diesel retail cutlets in the
said two districts; and

(d) if so, the details thereof?

MINISTER OF STATE IN THE MINIS-

"~ TRYOFPETROLEUMAND NATURAL GAS

MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS. KRISHAN KUMARY):
(a) to (d). There are 10 retail outlets in Pauri
and 5 retail outlets in Chamoli districts of
U.P. New petrol/diesel retail outlets are
opened in different places as per Marketing
Plans, availability of products, etc. Thera is
no separate criteria for opening retail outlets
in hilly areas. '

Subarnarekha Multl-Purpose Project
2346. SHRI RAM TAHAL
CHOUDHARY: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the présent stage of'the

. Subarnarekha Multi-purpose Projectin Bihar;

and

(b) the time by which it is likely to be
completed?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN .
SHUKLA): (a) and (b). A statement giving
the progress of work on various componentis
ofthe Subarnarekha Multi-purpose se Project
and the schedule of completion is attached.
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STATEMENT

SL  Component of Subamarekha Progress of Schedule of
No. Muhipurpose Project work (%) completion

1 2 3 ‘4
1. Chandil Dam o3 1991-92

2. KhaDam 2 1994.95

3.  Galudih Barrage 93 199293

4. | Kharkai Barrage Not started. Not fixed up.
5.  Chandil Left Main Canal . e 1996-97

6.  khaleft Canal 28 1994-95

7.  khaRight Canal 50 1995-96

8.  Galudih Right Canal | 69 1994-95

9.  Kharkai Right Canal 24 " Not fixed up.
10.  Kharkai Left Canal Notstarted.  Not fixed up.
11, Chandil Right Canal Under lnves-  Not fixed up.
12.  Galudih Left Canal Under lnves-  Not fixed up.

Note :  The expenditure incurred upto nd of March, 1991 is about Rs. 541 crores againstthe
. latest estimated cost of Rs. 14.29 crores.

[English} {b) the national target of these products
during the current year;
Poultry Farming .
(c) whether Kamataka and Madhya

2347.SHRIC.P.MUDALAGIRIYAPPA:  Pradesh have infrastruciure for advancement
Will the Minister of AGRICULTURE be of poultry farming;

pleased fo state:
- _ - (d) if so, the details thereof; and
(a) the production of Eggs and Chickens
in the coumy during the last three years, (o) the steps taken to encourage poultry

Stato-wise; farming in these States?
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THE MINISTER OF STATE N THE
MINISTRY OF AGRICULTURE (SHRI K.C.
. LENKA): (a) and {b). State-wise egg pro-
duction of the years 1987-88, 1988-89 and
1989-90 is given in the attached Statement.
The Nationaltargetfor the egg production for
1991-92 is 22.8 billion eggs. National/State-
wise data relating to production and targets
in respect of chickens (broiler) are not
compiled.

(c) to (e). Information is stil awaited
from the States and will be laid on the Table
of the Sabha.

LPG Botiing Plants

2348. SHRI D.K. KUPPUSWAMY: Wil
the Ministerof PETROLEUMANDNATURAL
GAS be pleased to state:

(a) the number of LPG bottling Plants in
the country till todate; and

(b) the number of LPG bottling plants in
Tamil Nadu and their capacity of filling cyl-
inders?

MINISTER OF STATE IN THE MINIS-
TRYOF PETROLEUMAND NATURALGAS
MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS.KRISHAN KUMAR):
(a) 77 as on 1.4.1991.

(b) There are 5 Bottiing Plants in Tami
Nadu, with an average filling capacity of
30700qind¢nporday

Demand of Petroleum Products

2349, SHRI MUKUL WASNIK: Wil the
Minister of PETROLEUM AND NATURAL
GAS be pleased 10 state:

(&) the year-wise projection figures re-
mnmmﬂum
products during the Eighth Plan;

(b) the details regarding the annual in-
digenous oil production during the Eight Plan
at the existing rate of extraction and possible
addition; ‘

(c) whether the Government have any
clear-cut policy for lessing out areas for oil
exploration; and

L}

(d) if so, the details therecf?

MINISTER OF STATE IN THE MINIS-
TRYOFPETROLEUMAND NATURALGAS

MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS. KRISHANKUMAR):

(a) Yearwise projected demand of petroleum
products during Eighth Plan are as under:-
(Fig. in TMT)
Year Demand
1992-93 60711
199394 63870
199495 68716
199596 74110
1996-97 79368

(b) The Eighth Five Year Ptan is still 10
be finaised.

(c) and (d). 39 Offshore and 33 Onshore
blocks have been offered for exploration to

the Fourth Round of bidding.
Production of Olisseds

of AGRICULTURE be pleased 1o state:

' (a) whether the production of ollseeds
have declined over the last three years;
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(b) if so, the details thereof; and

(c) the steps being initiated by the
Govemnment to enhance the production of
oilseeds and their sustainability?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). No, Sir. The production of oilseeds
during last three years was as under:-

Year Production

i (lakh tonnes)
1988-89 180.3
1989-90 167.5
1990-91 191.0

(preliminary

estimates).

(c) To increase oilseads production in a
given time frame, a mission approach has
been adopted through the Technology Mis-
sion on Oilseeds and Pulses. Programme
have been taken up to tackle the problem
from all angles i.e. development of produc-
tion and processing technology, input sup-
portservice is provided tothe farmers through
the implementation of Oilseeds Production
Programme (OPP), which provides financial
support on production and distribution of
seeds, rhizobial culture, plant protecion
chemicals and equipments improved farm
implements, sprinkler sets and gypsum and
pyrites distribution.

[.Tmnslatlon' )| .
LPG to Uttar Pradesh
'2351. SHRIK.V. THANGKA BALU: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the quantity ot LPG being
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supplied in Uttar Pradesh;

(b) whether the Govemnment propose to
increase the allotment of LPG to Uttar
Pradesh;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

MINISTER OF STATE IN THE MINIS-
TRYOF PETROLEUMAND NATURAL GAS
MINISTER OF STATE IN THE MINISTRY
OF DEFENCE (SHRIS. KRISHAN KUMAR): .
(a) The packed domestic and non-domestic
(commercial & industrial) LPG supplied to
the consumers in Uttar Pradesh during 1990-
91 was around 234.6 TMT. Besides about
12.5 TMT LPG was supplied to bulk-con-
sumers in Uttar Pradesh during 1930-91.

(b) to (d). The LPG demand of any
particular State in the country is estimated
on the basis of demand of existing custom-
ers in that State and the new customers
likely to be enrolled in a particular year which
depends on the estimated availability of LPG
during the year.

Constitution of Joint lrrigation Board

2352. SHRI RAJENDRA AGNIHOTRI:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether the Union Government
propose to constitute a Joint lrrigation Board
to augment irrigation facilities and to sort out
problems arising between Uttar Pradesh and
Madhya Pradesh;

(b) if so, the details thereof;

(c)whetherthe Union Government havé
held talks with the Government of Uttar

" Pradesh and Madhya Pradesh for this pur-

pose; and
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' (d) # 50, the details thereof?

'\ THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). The National Water
Policy states that the river basin be taken as
a unit of development. In keeping with the
policy, the Central Government favours
setting up of Joint river basin Authoritles for
development of inter-State rivers. In type of
Joint Authorities suggested are, however,
required to come through the joint efforts of
the State Governments and the Central
Government. The issue of formation of Joint
Control Board of Uttar Pradesh and Madhya
Pradesh came up for discussion in their
bilateral meseting on 29.5.1991 at Bhopal.
The concept was appraciated and the Uttar
Pradesh Government agreed to react the
proposal sent by Madhya Pradesh Govermn-
ment in this regard. in the meantime, it was
decided to activate the existing Technical
Committee.

[English]

Emission of Coal dust from Bokaro
Thermal Power Station

2353. SHRI RAMASHRAY PRASAD
SINGH: Willthe Minister of COAL be pleased
to state:

(a) whether the Central Coalfields Lim-
ited in Kathara Area of Bihar has made any
complaint against the emission of harmful
coal dust from Bokaro Thermal Power Sta-
tion (Damodary Vally Corporation);

() if so, the details thereof and the
action taken by the Union Government
thereon; and

(c) i not, the reasons therefor?
THE DEPUTY MINISTER IN THE

MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) No, Sir.
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(b) and (c). Do not arise.

Parity Between Agricultural and Non-
Agricultural Commodities

2354. KUMARI VIMLA VERMA: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government propose to
maintain parity between the prices of the
agricultural and non-agricultural commodi-
ties;

(b) if so, the steps taken by the Govern-
ment in this regard;

(c) whetherthe Government have sought
the view of the Planning Commission in this
regard; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR!
MULLAPPALLY RAMACHANDRAN): (a) to
(d). The Government had revised the terms
of reference of the Commission for Agricul-
tural Costs and Prices (CACP) in 1980 to
take into account the changes in terms of
trade between agricultural and non-agricul-
tural sectors. Accordingly, CACP take into
acocount tne terms of trade, while formulating
the racommendations on the price poiicy for
major agricultural commodities.

LPG Agencies in Gujarat

2355. SHRICHANDRESH PATEL: Wil
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: ’

(a) whether there are demands from
Jamnagar district of Gujarat for allotment of
more LPG agencies and petrol/diesel retail
outlets;

(b) it so, the action taken or proposed to
be taken in this regard;
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(c) the number of LPG agencies and
petrol/diesel retail outlets opened in
Jamnagar district during 1988 to 1990; and

(d) the target for the opening and allot-
ment of the same December, 1991?

MINISTER OF STATE IN THE
MINISTERY OF PETROLEUM AND
NATURAL GAS AND MINISTEROF STATE
IN THE MINISTRY OF DEFENCE (SHRI S.
KRISHANKUMAR): (a) to (d). Proposals are
received regularly for opening more petrol/
diesel retail outlets and LPG agencies in
different places of the country including
Jamnagar district of Gujarat. The oil com-
panies on the basis of market surveys,
products availability etc. include such places
in the marketing plans.

During 1988 101 990, 3 retail outlets and
3 LPG agencies were opened in Jamnagar
district.

Levy of Cass on Coal

2356. SHRISYED SHAHABUDDIN: Wil
the Minister of COAL be pleased to state:

(a) the rate of royalty on coal, as revised
recently; '

(b) the states of negotiations with the
State Governments conferred on the ques-
tion of levy of cess by State Governments;

(c) the amount payable on account of
coal cess by the coal producing companies
until the order of the Supreme Court, State
wise; and

_ (d) the pit-head price of coal of various
grades, on April, 1990 and April, 19917

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) The rate of royalty on
coal as revised with effect from 1.8.1991
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except for the States of West Bengal and
Assam are as follows:-

Grade of Coal _Rs./bnne
Steel Grade 1&11 150
Washery Grade | 150
Washery Grade 11&1ll 120
Washery Grade IV 75
Semi Coking Grade 1&i 120

Non Coking Grade AB 120

Non Coking Grade ‘C’ 75
Non Coking Grade D/E 45
Non Coking Grade F/G 25

(b) The question of negotiations withthe
State Governmentonthe subject of retention
of cess levied by them does not arise for the
reasons that the Supreme Court themselves
have allowed the States concerned to retain
the cess on coal collected by them upto the
dates indicated below:-

Government of Bihar 4.4.1991
Govemment of Orissa 22.12.89
Government of Madhya 28.3.1986

Pradesh

The State Governments whose legisia-
tions imposing cesson coal have been struck
down cannot levy/collect the cess from the
dates decided by the courts in this regard.

(c) The information is being collected
and will be laid on the Table of the House.

(d) The pithead price of coal remained
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the same on Ist April, 1990 and Ist April,
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1991. the details are as follows:-

Non-Coking Coal Coking Coal

Grade . Run of Min® Coal Grade Run of Mine Coal
Price (Rs.fonne) price (Rs_ftonne)

A 399.00 Steel Grade | - 651.00

B 364.00 Steel Grade Il 543.00

c 318.00 Washery Grade | 470.00

D 252.00 Wahsery Grade li 390.00

E 200.00 Washery Grade il 300.00

F 160.00 Washery Grade IV 280.00

G 114.00 ‘Semi Coking | 470.00

Assam Coal 460.00 Semi Coking Grade i 390.00

Andhra Pradesh

c 396.00

D 349.00

E 295.00

F - 222,00

G 173.00

" Biue-Print on Production of Steel MOHAN DEV): (a) and (b) Production plan-

~ 2357. SHRI CHITTA BASU: Will the
Minister of STEEL be pleased to state:

(a) whetherthe Govemment have since
prepared a blue-print for the increase in the
production of steel; and

(b) i so, details thereol?

"THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRIK SONTOSH

ning in steel plants is a continuous process.
[Translation]
Ir. rigation Potential in Blhar .

2358. SHRI RAM SHARAN YADAV:
Wil the Minister of WATER RESOURCES

be pleased to state:
(a) the area of unimigated land in Bihar
atpresent; . '
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(b) the target laid down for the augmen-
tation of irrigation potential in the State dur-
ing 1990-81; and

(c) the extent to which the target has
been achieved?

THE MINISTER OF WATER RE-
SOURCES (SHRi VIDYACHARAN
SHUKLA): (a) As per Land Use Statistics
(1987-88 provisional), an area of 42,86,000
hectares is unirrigated.

(b)and (c): Againstthetargatforcreation
of irrigation potential cf 3,90,000 hectares in
the State during 1990-91, the anticipated
achievement is reported to be 4,88,000
hectares.

{English]

Profit Earned by Madras Refinerles Ltd.

2359. SHRI P.M. SAYEED: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whetherMadras Refineries Ltd. have
been making huge profits and paying divi-
dends to its employees as well as to the
Govemnment;

(b) if so, the actual profits eamed during
the last three years, year wise; and

{c) the dividends ﬁaid to the Union
Government and its employees, separately
during the last three years, year-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-

RAL GAS AND MINISTER OF STATE IN -

THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) Dividends are paid
only tothetwo shareholders viz. Government
of India and National Iranian Oil Company.

(b) The actual profit after tax eamed
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during the last three years is as under:-

{Rs. in crores)
1988-89 51.28
1989-90 50.23
1990-91 50.55

(c) The dividend paid to the Government
of India during the last three years is as
under:

(Rs. in crores) -

1988-89 20.28
1989-90 20.28
1990-91 20.28

Drllling Operation at Cochin High

2360. PROF. K.V.THOMAS: Will- the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the progress made in the drilling
operation in the Arabian Sea of the West of
Cochin;

(b) the companies that are doing the
drilling operation at Cochin High; and

(c) the terms and eonditionsb of these
drilling companies?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S. -
KRISHAN KUMAR): (a) So far, three wells
have been drilled in the area by ONGC.

{b) No company is deing drilling opera-
tions at Cachin High.
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(c) Does not arise.
[Translation)

Survey for Opening Retail Outiets in
u.pP.

2361. SHRI JEEWAN SHARMA: Wil
the Ministerof PE TROLEUMAND NATURAL
GAS be pleased to state:

{a) whether the Government have con-
ducted any surveyof Aimora and Pithoragarh
districts of U.P. with a vlew to opening more
retails outlets keeping in view the present
consumption of petroleum products inthese
areas;

(b) whether any proposal to allot LPG
agencies to educated unemployed youth is
also under consideration of the Government;
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) Yes, Sir.

(b) There is no separate reservation for
unemployed youths.
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(c) Does not arise.

Supply of Fertilizers to Madhya Pradesh

2362. SHRI SUSHIL CHANDRA
VARMA: Willthe Minister of AGRICULTURE
be pleased to state:

(a) the quantity and the varieties of
fertilizers sought by Madhya Pradesh for
Kharif and Rabi seasons during 1991-92;

(b) the quantity of fertilizers supplied to
Madhya Pradesh so far; and

(c) the steps taken by the Government
to ensure the farmers in Madhya Pradesh
are supplied adequatity of fertilizers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRALN): (a)
and (b) A statement indicating the demand,
allocation and availability of fertilisers in NPK
terms in Madhya Pradesh during Kharif,
1951 and sofarin Rabi, 1991-92is attached.

(c) The supply and availability of
fertilisers is being monitored closely by
Government of India, to take corrective steps
wherever necessary, and no problem is an-
ticipated in meeting the requirement of
Madhya Pradesh.

Statement Showing Demand, Allocation and Availability of Various Fertilisers in Madhya
Pradesh During Kharif 91 and Rabi 91-92.

{1000 tonnes)
Season Demand . ECA Availability
allocation during the season
Kharif 91 )
N 284.87 303.14 345.95
P 18110 178.30 208.79
K. 35.00 32.15 38.57
Total 50097 , - 513.59 593.31
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Rabi 91-92 (As on 31/10/91)
N 250.03 2#21 10847
P ‘ 182.00 | 178.20 88.53
K 18.00 20.52 12.00
Total 450.03 475.93 20900
Exploration of Oll in Assam and available and actually utilised in hectares,
Maharashtra State-wise;

2363. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a)theplacesinMaharashtraand Assam
having oil-deposits and whether exploration
work for oil is in progress; and

{b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS,MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR);(a) and () In Assam oil
deposits have been found at 35 places.
However, in Maharashtra, so far, no deposit
has been established. The exploration work
is presently continuing in Assam

[English)
Under Ground irrigation Potenital
2364. SHRI V. SOBHANAD-
REESWARA RAO: Will the Minister of WA-
TER RESOURCES be pleased 10 state:

(a)ﬂnuﬂummdmmd

(b) the percentage of this potential
tapped so far;

(c) whether the Government propose to

allocate more funds to further encourage
minor imrigation; and

(d) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) The ultimate irrigation-poten-
tial from ground water is 803.3 lakh hectares
of which the potential created and utilised at
the end of 7th Plan (1989-90) are 348 lakh
hectares and 325 lakh hectares respectively.
the State-wise details are given in the at-
tached statement.

(b) The imrigation potential tapped up to
the end of 7th Plan is about 43.3%

(c) and (d). The details of the Eighth
Plan are yet 10 be finalised. However, em-
phasis is being laid on modernisation of oid
systems, conjunctive use of ground and
surface water, people’s participation in
management of system etc. with a view to
increase the levels of irigation efficiency in
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2365. SHRI NARAIN SINGH
CHAUDHRL. Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 1o
state:

(a) whether various OillGas related
scheme/projects in Haryana have been
pending with the Union Govemment for a

" long period;

(b) i so, since when and the details
thereof;

(c) the_reasons for delay in giving ap-
proval to them; and

(d) the time by which the approval is
likely to be given to each of these projects
and schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) to (d) There is only
one project in Haryana namely Kamal Re-
finery which is to be set up by the Indian Oil
Corporation. The modalities of its imple-
mentation are being worked out.

PetroVDiess! Retall Outlets and LPG
Agencies in Tamil Nadu

2366. DR. (SMT) K.S. SOUNDARAM:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG agencies and the -

number of petrol/diesel retail outlets in Tamil
Naou and particularly in Periyar and SallM
D"n.ml

(b) whether there is any proposal to alliot

and | )
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(c) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a)

RO LPG
Tamil Nadu - 1399 305
Periyar - 77 14
Salem - 117 17

(b) and (c): New petrol/diesel retails
outiets and LPG distributorships are opened
in different places as per Marketing Plans,
availability of products, etc.

Black Stone and Granlte Deposits in
Santhal Parganas Bihar

2367. SHRI SI MON MARANDI: Will
the Minister of MINIES be pleased to state:

(a) whether there are huge deposits of
black stone and granite in Santhal Parganas
of Bihar;

(b) if so, the steps taken by the Gov-
emment for mining of better quality of granite
and black stone in this area;

(c)thequantity of granite being exported,
the countries to which it is being exported
and the eamings from export by the Gov-
emment during 1990-91;

(d) whether the Union Govemment have
formulated any plan for development of this
area and making granite and black stone
export-oriented during the last three years;

(e) if so, the details thereof; and

(f) ¥ not, the reasons therefor?
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THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b) Occurrances of
granite hava been reported in Deoghar,
Godda and Bhagalpur districts whare re-
serves of 19 million cu.m hava been asti-
mated. Black stone ballast/bouldars occur
in Pakud areas of Sahibganj district.

As perinformation available, Bihar State
Mineral Devalopmant Corporation, a State
Public Sector Undertaking has a proposal to
set up aprocessing plantinthe joint sector at
Daltonganj In Palamau district for manufac-
ture of export quality pink granite blocks.

(c) Asperinformation available, 6,14,767
tonnes of granite was exported during 1990-
91 from India. Principal markets for Indian
rough and cut blocks of granite are Japan,
Raly, Netherlands, Germany, Belgium and
Singapore while the principal markats for
polished granite are UK, USA, USSR, Ja-
pan, Germany and Netharlands. Besides
Saudi Arbia, Kuwait, UAF, Canada,
Malayasia, New Zealand etc. also important
granite from India. The value of exports of
granite in 1990-91 was approximately Rs.
198 crores.

While royalty and the levies on granite
accrue to concerned State Govemments,
eamings from exports go to the individual
exporters of granite.

(d) to (f): Since granite is a minor min-
eral, the development of granite deposits is
the responsiility of the State Govemment.

The Union Government have given Incen--

tives for encouraging exports of granite like
providing export finance at concessional in-
‘fbrest, walving of customs and excise duties
on equipments required for 100% Export
Oriented Units and concession from pay-
ment of tax under the income tax Act. -
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Restructuring of ONGC

2368. SHRI PRITHVIRAJ D. CHAVAN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government propose to
restructure the Oil and Natural Gas Commis-
sion; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) end (b) There have
been many suggestions but no formal deci-
sion to restructure the Oil and Natural Gas
Commission has been taken by the Govern-
ment.

Procurament of Raw Cashewnuts by
NAFED

2369. SHRI KODIKKUNNIL SURESH:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the NAFED propose to pro-
cure raw cashewnuts from cashew growers

in Kerala;
(b) if so, the details thereof; and

(c)the quantity of cashewnuts proposed
to be procured during 1991-92?

THE MINISTER OF STATE IN THE
MINISTRY. OF AGRICULTURE (SHRI
MULLAPPLLY RAMACHANDRAN): (a) and
(b) Under the Kerala Raw Cashewnut (Pro-
curement & Distribution) Act, 1981, only a
Cooperative Society registered under the
Kerala Cooperative Society Act, 1969 can
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be appointed as the Agent or Sub-Agent of
the State Government to purchase raw
cashewnuts. Tharefora, NAFED can not
procure raw cashewnuts from cashew grow-
ers of Kerala.

(c) Does not arise.

[ Translation)
Deslitation of Rivers

2370. SHRI SURYA NARAIN YADAV:
Will the Minister of WATER RESOURCES
be pleased to state:

(@) the number of rivers in respect of
which desiltation work was undertaken dur-
ing 1990-91;

(b) whether the desiltation work was
undertaken in respectofrivers in Biharduring
the said period; and

(c)ho.thonamuofsheh rivers and
the locations thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Desilation work for Navigation
purposes have ben undertaken on rive
Ganges and Brahmaputra during 1990-91.

* (b) Desiltation work on river Ganges in
the Balia-Patnaand Patna-Faralkkareaches
were undertaken for maintaining a depth ot

1.5 metre to 2 metres of water inthe channel
during the year 1990-91.

(c) inthe Farakka-Patna stretchdredging
at 3 critical snoals and bandalling at 11
shoals were carried out while in the Patna-
-Bailia stretch bandalling was carried out at 4
shoals. ’

. Safety Measures for Coal Mine Workers

2371. DR. G.L.KANAUJIA: Will the Min-
ister of COAL be pleased 10 state:

DECEMBER 5, 1991
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(a) whether the Government propose to
chalk out any plan for the safety of tha coal
mine workers; and

(b) if so, the detalils thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI
S.B.NYAMAGOUDA): (@) and (b): To ensure
safety of coal miners, the mines are run
strictly as per provisions of Mines Act, 1952
and tha rules and regulations framed there-
under. In addition thereto there is a regular
system of monitoring & review of the safety
situation through Pit Safety Committee at
Unit level, Tripartite Committee attha Area &
Company levael, Safety Boerd at Coal India &
Standing Committee on Safety in Coal Mines
at Government level. Workman Inspector’s
are appointed in all mines, who report to the
management and to the Director General of
Mines Safety. The miners are provided with
intringically safe electrical applisnces end
other safety gears to work with. The Coal
Companies also implement the recommen-
dations/guidelines laid down by tha periodi-
cal Safety Conferences for Improving safety
in mines.

Centrel State Farm Suratgarh

2372. SHRI MANPHOOL SINGH: Will
the Minister of AGRICULTURE be pleased
10 state:

(a) the area of land under the Central
State Farm, Suratgarh;

(®) the profitioss made during last two
years by the Farm; and

(c) the area of land lying uncultivated
during last two years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Total area of land of Central State Farm,
Suratgarh is sbout 6203 hectares.
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(b) The Farm has earned profits during
the year 1989-90 and 1990-91 as per details
_ Indicated below;

(Rs. in Lakhs)

Year Amount

1989-90 95.85

1990-91 29.22
(T gntativo)

(c) Therequired informatfon is as under:

Written Answers 190
[English]

Production of Lignite and Leco In NIC

2373. DR. P VALLAL PERUMAN: Will
the Minister of COAL be pleased to state:

(a) the total production of Lignita and
Leco in Neyveli Lignite Corporation (NIC)
and their selling price per tonne;

(b) whether there is any shortfall in their
selling price as compared to coal according
to their calorific value; and

" (c) if so, the steps taken by the Govern-
ment te increase their price?

Year Area in hec. THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S. B.
1989-90 Kharif (279) Rabi (903) NYAMAGOUDA): (a) The production of lig-
nite and Leco during 1990-91 and in the first
1990-91 Kharif (3968) Rabi (818) seven months of the currant year 1991-92
(Tentative) (from 1-4-91 10 31-10-91) is as follows:
(in Lakh tonnes)
Year Lignite Leco (Coke)
1990-91 11759 255
1991-92 74.87 159
(upto end Oct.91)
The selling price as on 29-11-1991 is as under:-
Raw Lignite Rs. 410ronne
Leco Rs. 1,9000nne

(b) and (c): No, Sir. The relative calorific

value of coal is taken into account while

" fixing the price of Lignite and Leco. In fact,
the selling price of Lignite and Leco is higher
than the landed cost of coal if taken only in
calorific terms. The price.of raw lignite was
revisedfrom Rs. 325/tonneto Rs. 410/tonne
only in October, 1991. The price of Lecowas

revised to Rs. 1900onne from Rs. 1750/
tonne in May, 1991. There is no justification,
therefore, or need to further increase the
prices at the moment. However, the market
conditions and the relative price of coal is

_ constantly monitored and as when these

change, appropriate action for revising the
price of Lignite and Leco would be taken.
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)
Opening of Petrol/Diessl Retall Outiets
in Barabanki District of UP

2374. SHRI RAM SAGAR: Wil the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the areas in Barabanki district of
Uttar Pradesh where the Government pro-
pose to open petrol and diesel retail outlets
and LPG agencies during the current year;

(b) whether any survey has been made
in this regard; and

(c) i so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (c) Two retails
outlets are planned to be opened in
Barabanki-one each at Dewas and
Barabanki.

[ Translation)
National Cooperative Bank
2375. SHRI ARVIND NETAM: Wili the
Minister of AGRICULTURE be pleased to
state:

(a) whether there is any proposal to set
up a National Co-operative Bank;

(b) if 50, the details thereof; and

(c) the time by which the bank is likely to
be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

{b) The Central Registtarofcéopo.rative
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Societies has received a proposal for regis-
tration of National Cooperative Bank of India
under Multi-State Cooperative Societies Act,
1984 and the Rules thereunder from National
Cooperative Unionof India (NCUI), the Chief
Promoters. The proposal is for setting up of
acooperative bank at National level with the
membership of state level Bank, National
Federation of Cooperative Banks and urban
cooperative banks. The objective of the
proposed bank is to serve as balancing
centre for cooperative banking institutions in
the country by mobilising surplus funds from
the cooperative sector and to invest them in
other sectors of cooperatives.

(c) Reserve Bank of India, prima facie,
has not agreedto the proposal in view of their
doubt about the viability of the proposed
Bank. It has also been opined that for setting
up of the proposed Bank, amendment to the
Banking Regulations Act will also be nec-
essary. .

The proposalforregistration of the NCBI
is now under examination in the context of
the views of RBI.

[English)] .
Drip Irrigation

2376.DR. VASANNIWRUTTIPAWAR:
Will the Minister of WATER RESOURCES
be pleased to state:

(a)theareacovered under drip irrigation,
State-wise;

(b) the details of steps being taken for

- encouraging and popularising the system;

(c) the details of subsidy provided for
this purpose to various States during the last
three years, year-wise and State-wise.

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) the area covered under drip
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irrigation is estimated as 23426 ha. State-

wise break down is given below:-

‘ (1) AndhraPradesh - 800 ha.
(2) Gujarat - 300 ha.
(3) Karnataka - 2000 ha.
(4 Kerala ' - 400 ha.
(5) Maharashtra - 16426 ha.
(6) Tamil Nadu - 2500 ha.

and
(7 . Other States - 1000 ha.

(b) To promote Drip irrigation System a
Centrally Spcasored Scheme of “Encourag-
ing use of sprinkler/drip/drip system etc.” is
under implementation since 1982-83. The
ain thrust of the scheme is to help small and
marginal farmers, andthe farmers belonging
to Scheduled Castes/Scheduled Tribes
category to adopt Drip Irrigation System.
Cooperative and Community farmers are
. alsoencouraged. The subsidy available is at
25%, 33 1/3% and 50% of the cost for small,

AGRAHAYANA 14, 1913 (SAKA)
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marginal and scheduled caste/ Scheduled
tribefarmers respectively to be shared equally
by the Central and State Government. In
addition, the States iike Tamil Nadu,
Maharashtra, Gujarat, Haryana, Madhya
Pradesh, Uttar Pradesh, Andhra Pradesh
and Rajasthan have also announced sepa-
rate subsidy schemes of their own for deip
irrigation systems. The National Committee
on the use of Plastics in Agriculture have
also taken a number of steps for encourag-
ing and popularising drip irrigation system.
These include setting up of Agriculture
Plasticulture Development Centres in dif-
ferent Afro Climatic conditions to undertake
research development and extension work
in water management, organising training
programmes for State Government officials
to create awareness, organising seminars
and workshops for promotion of drip irriga-
tion system, fixing of unit of drip system in
consultation with NABARD and taking up of
techno-economic feasibility studies for drip
irrigation in various States etc.

(c) The subsidy provided fordrip systems
under the Centrally Sponsored scheme of
encouraging use of Sprinkler/Drip System
during the last three years is given below:-

(Rs. in Lakhs)
SL Name of States During the years
e 1988-89 1989-90 1990-91

1 2 3 4 5

1. Andhra Pradesh - — 17.77

2. Gujarat 5.33 1.87 6.83

3. Kerala . - 3.95 8.61

4. Maharashtra 56.58 105.52* 72.47

ﬂhié includes sptinklors also.
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Setting up of Transmitters by volice of
America In Indlan Sub Continent

2377. SHRI ANNA JOSHI: Wilithe Min-
ister of EXTERNAL AFFAIRS be pleased to
state:

(e) whether the Voice of America (VOA)

is on way to set up transmitters in the Indian
Sub-continent;

(b) if so, the details thereof and the
reaction of tha Government thereto;

(c) whether the Goverment of india
was approached by V.O.A. to set up atrans-
mittar in India; and

(d) if so, the response of the Govem-
ment thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (e)
and (b). In 8o far as the South Asian region
is concemed Government are aware of the
Agreement betweenthe Governments of the
United States of America and Sri Lanka to
upgrada and relocate Voice of America's
existing receiving and broadcasting facilities
in Sri Lanka. Government have taken up tha
mattar with the Govamment of Sri Lanka in
order to ensure that such facilities are used
only for public broadcasting.

(c) and (d) No, Sir.

Water Salinisation Problems in Coastal
Area

2378. SHRISANAT KUMAR MANDAL:
Will the Minister of WATER RESOURCES
be pleased o state:

(a) whether according to e report of a
United Nations Agency, coastal areas of
india are facing serious water salinisation
problem;

DECEMBERS, 1991
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(b) if so, whethar any scheme has been
formulated in consultation with UN experts to
solve the problem; and

(c) if 50, tha ditails theraof and tha time
by which it Is likely to be implemanted?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). Several location based
studies have been conducted within coastal
areas of Gujarat, Tamil Nadu, West Bengal
and Orissawith United Nations Development
Programme assistance, wherein the prob-
lems of sea water ingress and soil selinity
were acute. Many projects have been for-
mulated for construction of tidal regulators,
check dams, spreading basins and channels,
Bhandaras etc. for artificial recharge of
ground water. Several of them are under
execution and likely to be completed shortly,
subject to fund availability.

Worid Bank Assistance for rehabllita-
tion of displaced persons of Singur
Project

2379. SHRI DHARMABHIKSHAM :Will
the Minister of WATER RESOURCES be
pleased fo state:

(a) whether any financial assistance
has been sought from the World Bank for the
rehabilitation of the displaced person of

Singur Project in Medak district of Andhra -

Pradesh; and
(b) if 80, the details thereoi?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Ressttiement and
rehabilitation of project affected persons of
Singur Reservoir Project is a component of
the Wor.u Bank assisted Hyderabad Water
Supply and Sanitation Project-1. Of the total
project cost of Rs. 257 crores, a provision of
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Rs. 16.98 crores has been made for this kem
of work. inter-alia, the plan for resettiement

_and rehabilitation approved by Govemment
‘of Andhra Pradesh provides for develop-
ment of infrastructural facilities roads,
schools, hospitals, libraries, approach roads
and protected watar supply for all resettie-
ments. In addition , economic development
schemas for 27 fully and 42 partially sub-
merged villages are planned, elongwith
house sites free of cost.

Polavaram Irrigetion Project

2380. SHRIDHARMABHIKSHAM : Wil
the Minister of WATER RESOURCES be

pleased to state:

(a) the estimated cost of the Polavaram
Irrigation Project in Andhra Pradesh;

(b) the details of financiai assistance
sought from the World Bank for the imple-
mentation of the project; and

(c) whether there is any proposai to
declare it @ National Project?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (e) end (b). The Project as formu-
lated by the State Government is estimated
to cost Rs. 3030 crores. The State Govern-
mentis required to modify the proposal inthe
light of the observations of Central Water
Commission. Therefore, there is no proposal
for seeking financial assistance from the
World Bank for the project at present.

(c) The Polavaram Project fulfils the

 criteria evolved for declaring a project as @
national project.

Modemisation of Durgapur Steel Plant

2381.SHRIV. SREENIVASAPRASAD:
Will the Minister of STEEL be pleased to
state:

(a) whether t « process and execution
of modemisation work of the Durgapur Steel
Plant has been completed according to its
time schedule;

(b) if so, the details thereof;

(c) if not, the further time schedule fixed
for its completion;

(d) whether the contractors of both
Indian and foreign origins have been raising
their bills due to cost scarlatina;

(e) if so, the details of the bills paid to
them both in India and foreign currency;

~ (f) whether any foreign ald or loan has
been utilised; and

(g) if so, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a)te (c). The modemisation
work of Durgapur Steel Plant is due for
completion by March, 1993. This scheduleis
likely to be adhered to except for one Blast
Fumace out of the three to be reconstructed
which is expected to be completed by De-
cember,1993.

(d) For the indigenous portion only, the
contracts provide an escalation clause, with
@ celling of 15%, and the contractors have
been raising bills on this account.

(e) the details of the amount towards
escalation so far paid are as follows:
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2382. SHRI GEORGE FERNANDES:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the progress made so far in various
parts of the country for the exploration of
mineral Oil; and

(b) the broad features in this regerd?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE .(SHRI S.
KRISHAN KUMAR): (a) and (b). Exploration
has been carried out In several parts (ba-
sins) of the country i.e. category | Canbay,
Upper Assam, Bombay Offshore, Krishna
Godavari, Cauvery and Assam Arakan Fold
Belt, and in categories Ii, Hil and IV basins
i.e.Kutch, , Andaman, Himalayan
foothills, Ganganby.Bongal Saurashtra,
-Kerala Konkan, Mahanadi, Gondwana and
other basins, As aresult, in category |basins
by 1.1.91 about 1178 MMT of recoverable
reserves of crude oil have been established.

EEC Assistance for development of
Khariand In Maharashtra

. 2383, SHRISUDHIRSAWANT: Willthe
Minister of WATER RESOURCES be
pleased to state:

(a) whether tho European Economic

() Yes, Sir. (9) The detalls of foreign loan utiised are as
. fllow:
Amou nt Rs. equivalant (Exchange
Rate ason 27.11.91)

' Rs_fcrores
Loan from KFW (Germany) DM 110.045 Million 177.85
Loan from Deutsche Bank DM 71.562 Million 115.68
Loan from Finnsh Exp., Bank DM 10.830 Million 17.50

Loan from Nippone Cr. Benk DM 10.681 Million

Sfr. 2.225 Miilion 21.37
Swiss Mixed Credit Sfr. 16.170 Million 29.49
361.87

Exploration of Mineral Oll Community has allocated funds for the de-

velopment of Kharland in the coastal regions
of Maharashtra;

~ (b) if 50, the details of such funds pro-
vided by EEC during the last three years;

(c) whether these funds have been
utilised;

(d) if so, the details thereof ; and

(@) if not, the corrective measures being
taken in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (¢). Agreement for tha Sa-
line Land Reclamation Project was signed
with the European Economic Community in _
August 1984 for an amount of ECU 20 million
to be provided in the form of commodity
support i.e. fertilizers. Expenditure incurred -
by the Government of Maharashtra under
this project is to be reimbursed out of coun-
terpart funds (generated by sale of fertikz-
ers). As of now, a sum of Rs. 15.68 crores
has been reimbursed to the Maharashtra
Government.

Defence Budget ot Pakistan
2384. KUMARI UMABHART!: Will the
Ministerof EXTERNAL AFFAIRS be pleased
o state:

(a) whether international Monetary Fund
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had warned Pakistan to cut its defence bud-
get;
(b) if so, the details thereof;

(c) whether Pakistan spends about a
half of its budget on defance; and

(d) if so, the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). There heve been several media
reports indicating that the International Mon-
etary Fund had suggested a 9% cut in the
Pakistani defence budget.

(c) According to official figures pub-
lished by the Pakistan Government, Paki-
stan spends 38% of its budget on defence.
It Is,however, believed that a part of its
defence expenditure is covered under other
heads, so the percentage could be higher.

(d) Pakistan’s diversion of resources to
defence beyond its legislative needs ad-
versely affects economic development and
the security environment in the region.

Govemment constantly monitor  all
development having a bearing on India’s
security and take necessary measures {0

safeguard it.
Fish Gene Bank"

2385. DR. C. SILVERA: Will the Minis-
ter of AGRICULTURE be pleased to state:

(a) whether the Govemment propose to
set up fish gene bank in vanouspansoftho
couritry;

(b) If 50, the locations identlfied for the
purpose;

(c)the advantages of these gene banks;
and

(d) the amount likely to be spent on
setting up of these banks?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) Yes Sir.
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(b) At the National Bureau of Fish Ge-
netic Resources (NBPGR) in Uttar Pradesh..

(c) Gene banks help In genetic improve-
ment and conservation of species.

(d) Approximately Rs. 70 lakhs.
[Translation)
Narmada Sagar Dam

2386. SHR! SANTOSH KUMAR
GANGWAR: Wil the Minister of WATER
RESOURCES be pleased to state:

(e) whether the Narmada Sagar Dam is
being constructed in the earthquake prone
area;

{b) whether any survey has been con-
ducted in this regard;

(c) if so, the detalls therecf; and

(d) the details of suggestion made by
the National Geophysical Research Insti-
tute, Hyderabad in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The Narmade Sagar Dam is
being constructed in the area failng at the
borders of seismic zone Il and 11l as per the
Indian Standard Classification (IS 1893-
1984). This is a mild earthquake prone area.

(b) Survey has been conducted by the
Engineering Geological Division, Centre
Region of Geological Survey of Indla at
Nagpur and Department of Earthquake En-
gineering, University of Roorkee.

(c) Based on the suggestion of Engi-
neering Geological Division, centre Region,
Nagpur and the Department of Eerthquake
Engineering, University of Roorkee and after

“adetailed investigation and seismic analysis

at site using-e probabilities approach, a
suggested effective peakground acceiration
equalto 0.2g (accelrationduatogravity) has
been adopted.

(d) The National Geophysieal Research
Institute, Hyderabad carried out deep seis-
mic sounding survey whlch indicated that
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the point of seismic activity was 20 kilometer
South of Narmada river in the region of the
Project.

Distribution of Pulses

2387. SHRI RAM BADAN: Will the Min-
ister of AGRICULTURE be pleased to state:

() the quelity of pulses distributed by
the NAFED during 1991-92 to each States;
and

(b) the agencies involved in distribution

of puises In Uttar Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (s)
Out of the stocks of pulses procured by
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NAFED during the course of its business
activities during 1991-92, offer was made to -
State Civil Supplies Corporations/State re-
quirement, since there was no demand from
them, stocks were sold in the open market.
Astatementindicating state-wise disposalof
pulses is annexed.

(b) In Uttar Pradesh offer to lift pulses
was made to

(1) UttarPradesh Essential Commodi-
ties Corporation Ltd.,

(2) Uttar Pradesh Sahakari Prakriya &
Tilhen Vikas Sangh, end

(3) U.P. Coop. Federation , Lucknow.
However, nodemand was received
from them.

STATEMENT

State wise of disposal of pulses during the year 1991-92

S.No. State Disposal in Mts.
1. Uttar Pradesh 4246
2. Madhya Pradesh 986
3 Rajasthan 2900
4. Andhra Pradesh —
5. Gujarat 583
6. .Kamataka —_—
7. Bihar 798
8. Orissa —
9. Maharashtra 197

10, Tamil Nadu 577
1" Chandigarh . 326
12 West Bengal 825
13 Kerale 472
14 Assam 40
15 Delhi 352

12300
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[English}

Distribution of Dhara Edible Ol

2388. SHRISUDHIR SAWANT: Willthe
Minister of AGRICULTURE be pieased 10
state:

() whethar the Maharashtra Govem-

ment has approached the National Dairy
Development Board (NDDB) with a proposal

to distribute Dhara edible oil in rural areas of

the State; and -
(b) if s0, the response of NDDB thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
MULLAPPALLY RAMACHANDRAN) : (a)
. and (b). The Govemment of Maharashtra
had requested NDDB to supply some addi-
tional quantity of Dhera to it to meet the
demand during the festival season, on the
ove of Diwali, particularly in ereas where
Dhara ispresently not marketed. NDDB made
arrangements 10 supply 120 MT through
agencies nomineted by Government of
Maharashtra. The State Government has
Iifted approximately 64 MT through two
agencies.

[ Transiation}
Vacancies for SCe/STs

2389. SHRI K.D. SULTANPURI: Wil
the Minister of STEEL be pleased 1o state:

~ (a) the number of posts reserved for
Scheduled Castes and Scheduled Tribes

_mdihcnunbomhud'pomtyinqvmln

his Ministry at present; and

(b) the steps taken tofill upthe reserved
vacant posts?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Twelve vacancies in
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various grades reserved for the Scheduled
Castes and the Scheduled Tribes are pres-
ently lying vacant in tha Ministry of Steel.

(b) The vacancies except in one case
have either already been communicated or
are inthe process of being communicated 1o
the concemned recruiting agency orthe nodal
Department, as the case may be , for ob-
talning suitable reservec category candi-
dates. In the remaining case relating to e
Group ‘D’ post, necessary action to appoint
an aligible SC candidate in this vacancy has
been initiated.

[English)
Backiog of Reserved Posts
2390. SHRI KRISHAN DUTT

SULTANPURI: Will the Minister of MINES
be pleased to state:

(a) the backlog of reserved posts for
Scheduled Caste end Scheduled Tribes
candidates, category-wise, as on January
1,1991 in his Ministry;.

(b) the progress made in filling up of
these reserved posts during the last three
months; and

(c) the time by which the remaining
reserved posts are likely 10 be filled up?

~ THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Theraisonly one vacant
Group ‘D’ post of Peon reserved for Sched-
uled Tribes in tha Secretariat proper of the
Ministry of Mines as on 1.1.1991.

(b) and (c) Requisition for sponsoring
candidates was sent o Employment Ex-
change who has sponsored a list of candi-
dates. Further action is under process to
select a suitable person against the vacant

post expeditiously.
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Backlog of Reserved Posts

2391. SHRi KRISHAN DUTT
- SULTANPURI: Will the Minister of AGRI-
CULTURE be pleased to state:

(@) the backiog of reserved posts for
scheduled Caste and Scheduled Tribe
Candidates, category wise as on January
1.1991 in his ministry;

(b) the progress made in filling up of
these reserved posts during the last three
months; end

(c) the time by which the remaining
reserved posts ere likely to be filled up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
MULLAPALLY RAMACHANDRAN) : (e) to
(c). The information is being collected and
will be laid on the Table of the Sabha.

Development of Brackishwater fish
farming in Orissa

2392. SHRI GOPI NATH GAJAPATHI:
Will tha Minister of AGRICULTURE be
pleased to state:

(=) whether there is a great scope for
developing the brackishwater fish farming in
Orissa;

(®) ¥ 0, the assistance sought by the
Govemment of Orissa and the assistance
given by the Union Government during the
cuirent year for this purpose;

: (c) the proposals submitted by tha

-Govemment of Orissa to the Union Gov-
emment for devaloping brackishwater fish
farming in that State during the Eighth Plan
period; and

(d) ¥ s0, the details thereof and the
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action taken by the Union Govemment .
thereon?

THE MINISTER OF STATE IN THE -
MINISTRY OF AGRICULTURE ( SHRI
MULLAPALLYRAMACHANDRAN) : (a) Yes,
Sir. Orissa has & potential of about 80,000
ha. of brackishwater area for fish /shrimp
farming.

(b) The Government of Orissa sought @
sum of Rs. 60 lakh as Central grant in-aid
during 1991-92 and the entire amount sought
for has already been released.

(c) and (d) The proposais for develop-
ment of brackishwater fish farming in Orissa
during the 8th Five Year Plan include:

) devalopment of 1000 ha.
brackishwater ponds through the 4
Brackishwater Fish Farmars’ De-
velopment Agencies, Involving a
total outiay of Rs. 4.00 crore;

ii) Construction of prawn seed hatch-

ery at Chandrabhaga at a cost of
Rs. 2.00 crore;

iii) construction of demonstration semi
intensive prawnfarms at Keshpure,
Sonapure and Paradeep at an
Outlay of Rs. 0.20 crore; and

v) implementation of a World Bank
assisted shrimp culture project for
development of shrimp farming in
sbout 870 ha. area wolving an
. outlay of Rs. 55.67 crore.

The working group of Fisheries in the
Planning Commission has approved in
principle the 8th Plan proposals for
brackishwater prawn farming in Orissa, inits
mesting held on 2.12.1991. The World Bank
assisted shrimp culture project was negoti-
ated with World Bank on 25-27 , November
1991,
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Bauxite Smeliter Units

2393. SHRI GOPI NATH GAJAPATHL:
Will tha Minister of MINES be pleased to
state:

(a) the number of bauxite smalter units
in the country;

(b) whethar tha Union Government
proposa to expand soma of those bauxite
units;

(c) if so, the details thored; and

(d) the steps taken to increase the pro-
duction of bauxite in the country?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) There ere 7 Aluminium
Smelters in the country.

(b) and (c) Yes, Sir. There is proposaito
expand the aluminium smelting capacity of
the National Aluminum Company Limited
(NALCO) from 2,18,900 tonnes to 3,45,000
tonnes,

(d) The present production of bauxite is
aedequate to meet the requirements of alu-
minium and other industries in the country.
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The Government is considering proposals
for 100% Export Oriented Alumina Units
based on bauxite deposits of Orissa and
Andhra Pradesh.

Coal and Lignite Depoalta

2394, SHRIK.P. UNNIKRISHNAN: Will
the Minister of COAL be pleased to state:

(a) the latest estimated deposits of coal
and Lignite in the country alongwith their
locations and estimates for each location;

(b) the areas presently being mined out
of these and the production thereform during
each of the last three yeers;

(c) the commarcially viable and feasible
deposits still not being mined, State wise;
end

(d) the steps being taken to step up the
production, State wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA): (e) to (d). A cumulative
total of 1,92,359.15 million tonnes of coal
reserves have been estimated in the coun-
try. The details of State wise coal reserves
are given below:-’

(Reserves in million tonnes)
State Proved Indicated  Inferred Total
Andhra Pradesh 5278.30 165050  3842.55 10771.35
Arunachal Pradesh 31.23 11.04 47.96 90.23
Assam 133.38 67.17 94.63 295.18
Bihar 27787.14 2747764  6820.07 62084.85
Madhya Pradesh  8566.91 18843.20  0643.07 37053.18
Maharashtra 2891.16 1307.02  1873.00 6071.18
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State Proved Indicated Inferred Total

Meghalaya 88.99 69.73 300.71 459.43
Nagaland 3.43 1.35 15.16 19.94
Orissa 4826.79 20621.05 18856.59 44304.43
Uttar Pradesh 662.21 400.00 - 1062.21
West Bengal 8714.00 13573.17 7860.00 30147.17
Total 58983.54 84021.87 49353.74 192359.15

The Lignite reserves in the country has been estimated at about 6,500 million tonnes. The

State wise distribution is as follows:-

State (Reserves in million tonnes)
i) Tamil Nadu 5030
ii)) Gujarat 383
i) . Rajasthan 870
iv) Jammu & Kashmir 90
v) Keraia 100
Total 6473 (Say 6500)

Mining of Coal and Lignite deposits in
particular area primarily depend on the de-
mand for coal and Lignite, quality of deposits
and techno-economic feasibility for the ap-

A. State-wise production of coal:-

propriate exploitation. The production of coal
and lignite in various states during the last
five years is given below:-

(in million tonnes)
State 1986-87 1987-88 1988-89 1989-90 1990-91
Andhra Pradesh 16.580 16.381 18.605 17.804 17.708
Assam 0.910 1.009 0.899 0.836 0.679
Bihar 59.070 64.469 66.953 66.579 67.488




219  Written Answers

.DECEMBER 5, 1991

Written Answers 220

(in million tonnes)
State 1986-87  1987-88  1988-89  1989-90  1990-91
Madhya Pradesh 44.800 48.756 53.874 62.299 65.351
Maharashtra 12:300 14.215 15.111 16.340 16.854
Orissa 7.070 8959 10926 13253  16.272
Uttar Pradesh 4,920 5.718 6.192 6.174 10.378
West Bengal 20020 20322 21.798 17.606 17.002
Total 165.670  170.820  194.358 - 200.891  211.732

B. State wise production of Lignite : (in million tonnes) -
State . 1986-87 198788 . 1988-89  1989-90  1990-91
Tamil Nadu 8522 - 101.50 114.05 112.36 117.59
Gujarat ‘10.83. | 11.16 11.84 16.11 23.12
Total . 96.05 112.66 125.80 128.47 140.71

The following steps are inter alia being
taken on a continuous basis in all the states
having coallignite reserves to step up the
production:-

(=) Improvement of production and pro-
ductivity in the existing mines and through
their reorganisation;

(b) Opening of new mines as per plan

programmes;

(c) Introduction of new technologies to
exploit reserves having difficult geo mining
conditions.

Pipelings for carrying oll and Gas from
Bombay High

- 2395, SHRIK.P. UNNIKRISHNAN: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased 1o state:

(a) whetherthe existing main trunk pipe-
lines carrying oil and gas from Bombay High
to onshore terminals are undersize and
consequently highly inadequate;

(b) the capacity of the present pipelines
and actual quantity of oil and gas carried
during 1988-89 and 1989-90;

(c) whether ONGC had forwardedto the
Government schemes to expand the pipe-
line network in 1984; and

(d) if so, the reasons for delay in taking
decision on this vital question?

THE MINISTER OF STATE IN THE

* MINISTRY OF PETROLEUM AND NATU-

RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) The pipelines are
sized on the basis of production profiies of oil
and gas.
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(b) The Bombay High Urban Oil pipeline
oan carry 18MMT per annum of oil. The
actual quantity of oil transported was 17.97
and 17.43 million tonnes during the years
1988-89 and 1989-90 respectively.

At present, 16 MMSCMD gas can be
transported from Bombay High. The gas
transported during 1988-89 and 1989-90
was 16.09 and 14.98 MMSCMD, respec-
tively.

(c) and (d) The initial proposal was
received in 1984. However, sincethen itwas
modified several times extensively and final
proposal was submitted to the Governmen-
tal in June,1991.

Rise in Cost of Mangalore Refinery

2396. SHRI M.V. CHANDRA-

SEKHARA MURTHY:

"SHR! V. SREENIVASA
PRASAD:

SHRIMATI
RAJESWARI:

SHRI V. DHANANJAYA
KUMAR:

BASAVA-

Will the Minister of PETROLEUM -
AND NATURAL GAS be pleased to state:

(a) whether there is a steep cost
escalation of the Mangalore Refinery due
- to delay in approval and devaluation of

rupee;-

(b) if 50, the estimated rise in cost of the
Mangalore Refinery; and;

(c) the reasons for delay in appmVim-

the said Refinery?

THE MINISTER OF STATE IN THE
MINISTRY OF PERTROLEUM AND
NATURAL GAS AND MINISTEROF STATE
IN THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) 10 (c). Government
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have approved after due consideration on
11.4.1991 proposal 1o set up a 3 MTPA Oil
refinery at Mangalore atan esteemed costof
Rs. 1160 crores based onJune, 1990 prices.
Due to normal cost escalation, effect of de-
valuation etc. the cost of the refinery project
as on July, 1991 prices is estimated to be
about Rs. 1500 crores.

[ Translation)
Milk Sheds in Uttar Pradesh

" 2397. SHRI RAM BADAN: Will the
Minister of AGRICULTURE be pleased to
state:

(a) the existing number of mik sheds In
Uttar Pradesh under Operation Flood-lll
Programme;

(b) whether the Govemment propose to
set up additional milkk sheds in the State
during 1992; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) Twentyeight milksheds are at
present convered under Operation Flood
Programme in Uttar Pradesh.

() No, Sir.

(c) Does not arise.

increase in the Rate of Royaity on
Minerals

2398. SHRI RAM BADAN: Will the
Minister of MINES be pleased to state:

(a)whether the Union Govemment have
taken any decision to increase the rates of
royalty on minerals;

(b) if s0, the details thereof;
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(c) the time by which itis proposed to be
increased; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTY OF MINES (SHRIBALRAM SINGH
YADAV): (a) to (d) The rats of royalty on
minerals other than coal, lignite and sand for
stowing were last revised in May, 1987. The
next revision was due in may, 1990. The
Ministry of Mines constituted a Sudsy Group
in April, 1989 to consider the question and
make appropriate recommendation to Gov-
ernment. The study Group submitted its
recommendations to the Ministry of Mines in
April, 1990.

Whilethe recommendations ofthe Study

Group were under consideration, the Su-

preme Courtof Indiaand various High Courts

struck down as ultra vires of the Constitution
some of the State Acts under which cess,

mineral rights tax and other such levies on

minerals were imposed. The Supreme Court

of India in case of M/s Orissa Cement Ltd.

Vs. State of Orissa & otherfinally disposed of
a number of appeals filed by either State
Government or other aggrieved parties in its
judgement dated 4th April, 1991 holding all
such levies to be beyond the competence of
the State Legislatures. In view of this
judgement of the Supra Court if become
necessary to re-examine the recommenda-
tions of the Study Group in the cortex of
demands from various State Governments
for compensating the loss of State revenue
on account of non-very of any cess, mineral
rights tax, land tax, etc. Various State Gov-
ernments were earlier levying several
categoies of imports including cess, mineral
rights tax etc. There was also large variation
intherates of such levies from Stateto State.
Taking these factories Into consideration
and also factors like to PMV of 1990, the
conditions in domestic and export markets,
nature of end-use of a mineral in industry,
the matter has been examined inthe Ministry
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of Mines had detailed proposal for revision
of rates of rovalty on various minerals is now
under active consideration of the. Govern- _
ment.

[English]

LPG Connection in Maharashtra

2399. SHRIMORESHWAR SAVE: Will _
the Ministerof PETROLEUMAND NATURAL
GAS be pleased to state:

(a) the total number of applicants onthe
waiting list for LPG gas connections: in

. Maharashtra, District-wise;

(b) the number of applicanté on the

~ waliting list for more than three years; and

(c) the time by which the waiting list is
likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTY ORPETROLEUM AND NATURAL
GAS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (c). As on
1.10.1991, there were about 13.48 lakh
persons on waiting list in Maharashtra.
efforts are on to give LPG connections to as
many applicants as early as possible. .

Hydraulic Mining and Desulphurisation
Plant at Bargolal, Assam

2400. SHRI RAMESH CHAND
TOMAR:
SHRICHETANP.S.CHAUHAN

Will the Minister of COAL be pleased
to state: i

(a) whether the Union Government”
propose to set up a hidraulic mining and de-
sulphurisation plant for production of coking
coal at Bargolai, Assam with the Canadian

" assistance;
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(b) if so, the details thereof;

" (c) whetherthe Government have taken
any decision to upgrade the Coal India Ltd.
set up In the North East region to expedite
the exploitation and mining of coking coal
there;

(d) if so, the details thereof; and

(e) the steps being taken to minimise
the import of coking cole to save foreign
exchange?

THE DEPUTY MINISTER IN THE
MINISATRY OF COAL (SHRI S.B.
NYAMAGOUDA): (a) and (b). Introduction of
Hydraulic Mining with Coal. Washery at
Baragolai Projectof North Eastern Coalfields,
Assam was identifled as one of the Projects
for development with possible Canadian
assistance. A study has been undertaken by
a Canadian Company under Canadian
Government grant assistance in the regard
which submitted its report in June, 1991.
This report is being evaluated by Coai India
Ltd.

~ (¢) and (d). Yes, Sir. Coal India has
established a Regional Institute of Central
Mine Planning and Design Institute at Tura
to render assistance in extraction of coal
from the coalfields in Meghalaya and ad-
joining areas. General Manager's post at
North Eastern Coalfields has been filled up.
The staff at Gowahati and Meghalaya is
being augmented.

(e) Following steps are being taken to
increase the production of coking coal to
minimise import requirements:-

1. Coking Coal Projects are receiving
highest priority in investment.

2. Thewashed coking coal (including
directfeed) production is proposed
to Increase from 10.0 milliontonnes
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during 1991-92 to 13.97 million
tonnes in 1996-97, theterminalyear
of the VIl Five Year Plan.

3. Modifications of existing Washeries
and construction of new washeries
to augment the washed coking coal
availability are being carried out.

4. Explorations to identify the new
sources of coking coal are being
made.

5. The production of coking coal is
being monitored at the highest level
in the Government.

Vacancies in ICAR

2401. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:

.(a) whether the post of the Director:
general, ICAR and Chiefs of some of the
ICAR institutions are lying vacant;

(b) if so, the reasons therefor; and

(c) the time by which these posts are
likely to be filled-up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Sir, The posts of Director in
some of the ICAR institutes are lying vacant.

(b) Due to retirement, resignation,
transfer etc.

(c) As soon as the recruitment process
is completed.

Allocation for Agricultural Research
and Education

2402. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
AGRICULTURE be pleased to state:
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* (a) tha allocation made for Agricuttural
Resaarch and Education during the Seventh
Five Year Plan;

(b) whether there is any proposal to
increase the allocation during the Eight Five
Year Plan for this purpose; and

(c) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE: (a) Sir, the
allocation during the plan have been as
under:

(Rs. in crores)
Plan Allocation
IV Plan 85.00
V Plen 153.56
Vi Plan 340.00
VIl Plan 425.00

{b) and (c). The proposed allocation for
the Eight Five Year Plan has not been
decided so far.

Modarnisation of Durgapur Steel Plant

2403. SHRI INDRAJIT GUPTA: Willthe
Minister of STEEL be pleased to state:

(a) whether modernistion of the
Durgapur Steel Plant is nearing completion;

(b) if s0, the details thereof;

(c) whether consequent upon
modenrnisation the plant has improved its
performance during the past six or seven
months and has eamed profit on operation;
and

(d) it s0, tha details thereot?

DECEMBER 5, 1991

Written Answers 228

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). The
Modernisation work of Durgapur Steel Plant
is due to completion by March, 1993. This
time schedule is likely to be adhered to
except forone Blast Fumace outof thethree
to be reconstructed which is expected to be
completed by December, 1993.

(c) and (d). While the work on various
packages under the modernisation
programme of Durgapur Steel Plant is in
progress and as such, the question of im-
provement in the performance of the plant
as a result.of modemisation does not arise
at this stage. DSP have generally improved
their operations through which both volume
of production and techno-economics have
been improving during the current year.

Convarsion Units/Agents of SAIL

2404. SHRI MOHAN SINGH: Will the
Minister of STEEL be pleased to state:

(a) tha details of the Conversion Units/
Agents being assigned/appointed by the
Steel Authority of india Ltd. (SAIL) and the
Rashtriya Ispat Ltd.;

(b) the quantity of raw materials beind
offered to such Units/Agents annually; _

(c)the norms and criteria being followed
in this regard as also for the distribution of
their conversion products;

(d) whether certain facilities are being
provided to them by the SAIL and Rashtriya
Ispat-Ltd. )

(e) if so, the details thereof; and
(f) the detalils fo the appointing authori-

ties alongwith the terms and conditions for
appointment of such Conversion Agents?
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THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Steel Authority of India
Limited (SAIL) and Rashtriya Ispat Nigam
Limited (RINL) have so far appointed 98 and
28 . conversion agents respectively, at dif-
ferent locations.
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(b) Raw materials are supplied to be
conversion agents as per agreed conversion
rations and depending upon the availability
fromtime to time and not on an annual basis.
The following quantities of rerollables had
been supplied by SAIL -and RINIL to their
conversion agents during the current year;

Producers Quantity supplied Period

in 'ooo tonnes
(i) SAIL 71 April-September, 1991
(i) RINL 53 April-October, 1991.

(c) Converted products are supplied to
Government Departments/Undertakings and
other actual users as per the prescribdcon
procedure.

(d) No, Sir.
(e) Does not arise.

(f) Conversion agents are appointed by
RINIL through open tender system. Tender
documents are scrutinised by a Committee
whose recommendations are approved by
the Chairman-cum-Managing Directororthe
Executive Director (Commercial), RINL.

The Zonal Managers of 10 different
Zones have been delegated powers by SAIL
for appointing conversion agents based on
the competitive tenders.

The eligibility conditions for appoint-
ment of conversion agents include the fo!-
lowing:-

(i) regiétration with the concerned
sponsoring authorities;

(ii) ISI/BIS certificates;

(ili) technical capability;-

(iv) physical facilities;
(v) financial standing; and
(vi) market standing.
[Translation]
Return of indians to Gulf Countries

2405. SHRI MOHAN SINGH: Will the
Ministerof EXTERNAL AFFAIRS be pleased
to state: )

(a) the number of Indians who have
returned to Kuwait and other Gulf countries
so far, country-wise; and

(b) the number of Indians working in
Kuwait at present?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
It is estimated that about 60,000 of our
nationals have so far gone back to Kuwait.
For Iraq the figure is about, 120. There was
no evacuation from any other country in the
Gulf region.

(b) The numbﬁr of Indians presently
working in Kuwaitis estimated to be 63,000.
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Aliotment of Petrol/Diesel Retail Outlets
to Tribals in Delhl

2406. SHRI KARIA MUNDA: Will the
Minister of PETROLOEUM AND NATURAL
GAS be pisased to etate:

(a) whether the Government propose to
allot petrol/diesel retail outlets to tribals in
Delhi;

(b) if not, the reasons thersfor; and

~ (c) the number of petroldiesel retail
outlets allotted to tribals in the country?

THE MINISTER OF STATE IN THE .

MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINSTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) No, Sir.

(b) The 100 point Roster presently be-
ing followed by the Oil Industry for 25%
reservationfor SCs/STs provides reservation
for SC only in Delhi.
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(c) The required information is baing
collected and will be laid on the Table of the
House.

Employment of SCs/STs in V.S.P.

2407. SHRI M.V.V.S. MURTHY: Wil .
the Ministry of STEEL be pleased to state:

(a) the number of persons employed in
the Visakhapatnam Steel Plant during the
last three years, category-wise;

(b) the number of local people among
them; )

(c)the numberof SC/ST employeas out
of the total employees; category-wise; and

(d) whether the vacancies are filled ac-
cording to the reservation quota?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The requisit information
is given below:

Year Executives Non-Executives

1988 161 2053

1989 296 2228

1990 463 1920

1‘991 (As on . 109 1752
31.10.91)

(b) The requisite information is not avail-
able since the statistics in regard to employ-

ment on the basis of origin or place of birth
are not maintained.

(¢) The representation of Schedule
castes and Schedule Tribes ason31.10.1991
is as follows:

Group -Total Strength-

SC ST

A 2081

22 35
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Group Total Strength SC ST
B a2 48 5
(o 8395 1257 332
D . 1707 272 125
D (Safai

Karamchari) 106 32 4

(d) Policy in regard to reservation of
posts of SCs/STs is belng followed by VSP.
There are, however, backlog in vacancies in
respect of certain posts which could not be
filled due to non-availability of suitable SC/
ST candidates. Efforts are being made to fill
the backlog in vacancies from SC/ST can-
didates in such categories.

Sponge Iron Project at Visl'gakhapatnam

2408. SHRI M.V.V.S. MURTHY: Will
the Minister of STEEL be pleased to state:

(a) whether the Vishakhapatnam Steel
Plant has any proposal fo setting up of a
Sponge Iron Project; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) No, Sir.

(b) Does not arise.

Rise In Cost of Assam Refinery

2409. SHRI GEORGE FERNANDES:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

" (a) whether the cost of the Assam Re-

finery Project has escalated from the origi-
nal estimate; and

() it so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTYOF PETROLEUMAND NATURAL
GAS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). Against the
original estimate of Rs. 1259 crores (July,
1990 prices) the cost of Assam Refinery is
now estimated to the about Rs. 1799 crores
(July, 1991 prices). Theincrease incostison
account of normal escalation since July,
1990, devaluation of rupee, etc.

Sliviculture

2410. SHRI GEORGE FERNANDES:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government are con-
sidering adoption of silviculture in prefer-
ence of Agriculture by farmers whose lands
were unsuited for agriculture;

(b) if so, whether a ‘massive campaign’
is to be launched on priority basis in this
regard; and

(c) if so, salient features thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
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Silviculture is one of the recommended
measurs for land unsuitable for agriculture.
Tha Centrally Sponsored Schemes like Soil
Conservation in tha Catchmants of River
Valley Projects (RVP), Integrated Watershed
managmentinthe Catchment of Flood Prona
Rivars (FPR), National Watershed Devel-
opment Projectfor Rainfed Areas (NWDPRA)
etc. provide for promotion of silviculture.

() No, Sir.
(c) Question does not arise.
Viait of High Leval Delegetion to Nepal

SHRIGEORGE FERNANDES:
SHRI R. SURENDER REDDY:

2411,

Will the Minister of EXTERNAL -AF-
FAIRS be pleased to state: '

(a) whether a high level delegation
headed by the Cabinet Secretary visited
Nepal recently; :

(b) if so, the bilateral issues discussed in
their talks with the Nepalesed leaders; and

‘ (c) the outcome thereof?

THE MINISTER OF EXTERNAL
AFFARIS (SHRI MADHAVASINH
SOLANKI): (a) Yes, Sir. A high level del-
egation headed by the Cabinet Secretary
and consisting of Foreign Secretary, Finance
Secretary and Commerce Secretary visited
Nepal on August 3-5 and October 8-10,
1991 for meetings of the Indo-Nepal High
Level Task Force.

(b) Having been given the mandate to
prepare a comprehensive programme fo
bilateral cooperation between India end
Nepal, the High Level Task Force chaired by
the Cabinet Secretary onthe Indian side and
tha Chief Secretary on the Nepalesed side
discussed various aspects of such coop-
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eration - in industry and human resources
development, in the key area of water re-
sources development, in trade, transit, in
controlling smuggling, in agriculture, edu-
cation, civil aviation, tourism etc.

(c) The High Level Task Force has
prepared a set of recommendations for bi-

. lateral cooperation covering these spheres

which are submitted to the Indo-Nepal Joint
Commission, scheduledtomeetinNew Delhi
on December 4, 1991.
[Translation}

Milk Production in Delhi

2412. SHRI BHAGWAN SHANKAR

. RAWAT: Willthe Ministerof AGRICULTURE

be pleased to state:

(a) whether the gap between demand
and supply of milk in Delhi is widening; and

(b) if so, the steps taken by the Gov-
emmentto increase the production of milk in
National Capital Region to meet the rising
demand for mik in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) Thetotal estimated daily demand
of mik in Delhiis about 20-25 lakh liters per
day. The Delhi Milkk Scheme and Mother
Dairy combined supply about 10.5. lakh
liters per day. The rest of demand is met by
the Co-operative Federations of of some of
the neighbouring States and Private agen-
cies in the organised and unorganised sec-
tor.

(b) The neighbouring States are taking
necessary steps for Increasing milk produc-
tion through implementation of various
schemes relatingto dairy cattle development;
fodder development and livestock health in
the National Capital Region.
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[English)
Oll Exploration Activities in Vietnam by
ONGC
2413. SHRI CHETAN- P.S.

CHAUHAN: .
SHRI DIPIKA CHIKHLIA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Oil and Natural Gas
Commission has been undertaking oil ex-
ploration activitias in Vietnam since 1988;

(b) if so, the expenditure incurred by
ONGGC in this regard so far, year-wise;

(c) the total eamings of ONGC from its
operations in Vietnam so far, year-wise;

(d) whether the Government have al-
lowed the ONGC to have foreign partner for
the oil exploration activities in Vietnam; and

(a) if so, the details of the terms and .

conditions of the partnership?

~ THE MINISTER OF STATE IN' THE
MINISTY OF PETROLEUMAND NATURAL
GAS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) Yes, Si.

(b) So far ONGC Videsh Limited has
incurred an expenditure of Rs. 4112 lakhs as
detalled below:-

( Rs. in lakhs) -
-1988-89 . 11911
1989-90 841.43
1990-91 2651.56
1991-92 500.00
(upto Oct 91)
' 210
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(c) Nil.

(d) Yes, Sir.

(e) ONGC is holding negotiations with
prospective partners in this regard.

Sliding Down of Dhanbad

2414. SHRI CHHEDI PASWAN: Wili
the Minister of MINES be pleased to state:

(a) whether Dhanbad Town is in a
danger of sliding down;

(b) if so, the details thereof;

(c) whether the Dhanbad District Au-
thorities have been informed of this danger;
and ' '

(d) 1t 80, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir.

(b) to (d). Does not arise.
[Transiation)
Reservation in Aliotment of LPG
Agency in Delhl

2415; SHRI CHHEDI PASWSN : Wil
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether the allotment of petrol/die-
sei retail outlets and LPG agency has been
made in accordance with the provision of
reservation for the Scheduled Castes and
Scheduled Tribes in Delhi;

(b) if , not the reasons therefor; and

(c) the efforts made aofarinfiilim upthe
reservation quota of the Scheduled Castes
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and Scheduled Tribes during the last two
year?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes, Sir.

(b) Does not arise.
(c) Does nor arise.

~ [English]
Fishing Harbours

2416. SHRI SUDHIR SAWANT : Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether several fisherman along the
sea cost carry out their operations without
landing facility for their crafts;

(b) if so, the steps taken by the Gov-
ernment to develop fishing harbors in each
coastal State:

(c) the number of fishing harsbours
existing along Maharashtra coast and the
details of fishing harbour under construction;
and

(d) the reasons for delay in developing
the Anandwadi Project at Deogar in
Sindhudurg district of Maharashtra?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

"~ (b) Under the Centrally Sponsored
Scheme, the Central Government assist the
State and Union Territory Governments to
develop minor fishery harbours and fish
landing centres by giving 50 per cent of the
cost as grant. The Central Government also
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establishes major fishery harbours at se-
lected ports by bearing 100 per cent cost.

(c) Along Maharashtracoast,onemanor
fishery harbour and twenty nine fish landing
centres have been commissioned. The major
fishery harbour at Sassoon Dock, Bombay is
expected to be completed by December,
1992.A fish landing centre at Surjekote is
under construction.

(d) Techno economic feasibility report
for the project is still awaited from the State
Govemment of Maharashtra.

Supply of Salt to Fishermen

2417. SHRISUDHIRSAWANT: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) whether fisherman along the coast-
line are not getting adequate quantity of selt
for drying their fish and the price of salt is too
high; and

(b) if so, the steps taken to supply ad-
equate quantity of salt to fisherman at rea-
sonable price? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The Central Government have no report
either about the inadequate availability of
salt for drying of fish or on high price of salt.

(b) Does not arise.
[Translation)
LPG Connection in Uttar Pradesh
2418. SHRIBAKRAJ PASSL:
' SHRI BHUWAN CHANDRA
KHANDURI:

Will the Minister of PETROLEUM AND
‘NATURAL GAS be pleased 1o state:
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(a) the number of persons on the waiting
list for LPG connections in Uttar Pradesh,
district-wise;

(b) whether the Government have any
proposal to establish a separate and a new
gas plant for hilly areas;

(c) if so, the details thereof;
(d) if not, the reasons therefor; and

(e) the time by which waiting lists are
likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) As on 1.10.1991,
there were 16.37 lakhs persons in the wait-
ing list of Uttar Pradesh.

(b) No. Sir.

(c) and (d). Do not arise.

(e) Efforts are on to give LPG connec-
tions to as many applicants as early as
possible.

[English]
Production of Pulses

2419. SHRIARJUNCHARANSETHI:
SHRI B. DEVARAJAN:

Will the Minister of AGRICULTURE be
pleased to state:
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(a) the present production of pulses in
the country;

(b) whether production is short of the
country's requirement;

(c) if so, fo what extent;

(d) the per capita availability of pulses in
the country during 1990;

(e) the area under pulses cultivation in
the country, State-wise; and

(f) the yield per hectare of pulses in the

country and other pulses growing countries?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

. MULLAPPALLY RAMACHANDRAN): (a)

The estimated production of pulses during
1990-91 was 14.06 million tonnes.

(b) Yes, Sir.

(c) Towards meeting the gap between
demand and supply, imports of 7,91,953
tonnes were resorted to during 1990-91.

(d) The per capita availability of pulses
during 1990 (Calender year) was 36.5 gms
per day (Provisional).

(e) Details of State-wise area are given
the attached Statement-|

(f) Theyield of pulses in the country and
other countries of the world is given'in at-
tached Statement-ll.
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